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IN YHE CENTRAL ADMINISTRATIVE TRIUUNAL ¢ HYOEhﬂGAD AENCH

f
AT HYDERABAD

e

t. R. Sankara Raeddy

2. P Jo

3. T M. Thankappan Co

4. ¥ K Jdamodaran )
5. PLR. Sarma

6. 4AAR Shariff , . ' '
7. 8} Kumar , . Vo . '
8, Mrs Sophiamma Themas

9. £ € Iysr :

10. A K Sharma | «e Applicants. S

Ve

1. The Unian of Indi. ;er. by
the Secretery tu Couvt.of India,
Minlstry of Defurce, Nou Delhi.

2. The Enginger~in~-3r i6f's Eranch
Army Hsadguerters, hoshmir House |
DHQ PO NEW DELHI - 110 0%1,

3. Chief Engineer, Scuthern Command
" PUNE - 411 DD1, :

4, ChleP'Enginsar, ,
Hy derabed Zone, % #osd,
Sec'bsd -~ 500 G03s. .. Regpondentsa,

Counsel for the Aphlicants : HE. KSR Anjanayulu
Counsel for the ﬁeshcndents : e N.V,Rzghava Ready, -

1

CORAM: ' o
THE HON'GLE SHRI JUSTICE V.NEELADRI RAQ : VICE CHAIRMAN

THE HON'BLE SHRI A.B. GORATHI : MEMBER (ADMM.)
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the epplicents herein also, This shall ‘be done
within @ period of three months from the date Cm
communication of this order. In case the applicantl
are aggrieved by the decision taken by the respon-
‘ ‘
dents In this matter,: they shall be free to file &
fresh GA,  Npo order ayg to costsv/ ~ !
L : v S “ e et T T
, TN -
. ‘f\\‘ \I - (_J\._u"-..,‘- ym M o Lo \‘.““
’ 3 FT
N 1 1 ““
i
VY ‘
N
L i Sy ote Gewe,ui lugd e,
H e -G, riln.ui'ixif&UCt,
" s .h‘;'.?.‘. .
Du The Lnfian:—in~Chief's frarnch
BRIy GLeorunttors, Kashmir House, |
D PO, ey DElni-1, '
G, The Chief Engineer, Southern Command, Pune-1,
by Thie Chijes kugineer, lyderabad <one, SP Road,
Secunderabad-3. - -

20 Or e

-
6. Line-
7+ One
8

« Cne

COpyY to Mr.ESR. Al janeyuluy, Advocate, CAT.Fya,
Cony to Mr,N.V.RaghaMar“ddY;.Addl~CG5C° CAT. Hyd.
copy. to L."Lbra:‘}".a Cal. “Yd . l |
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Attzchad to the OEEic;rn in the subordinate offices drawing pay in the i
ErXXXyzR pre-reviged scale of ps, 1500-2000 and obove end to the Steno- !
graphers in the scale of . 330--560 (pre—rcviscd) attached to the
officers drawing pay in the scale loQ:r then . 1500-2000, This OM
was further modified after thc'4tﬁ Central Pay Commission recommend-
ations were 8ccepted ‘end accbrdingly the Ministry of Personnel, P,G
and Pension (Department of P&T) issued another .OM No 28034/1/88-Estt (O}
dated 642,89, issued by the zespondents with reference to the order
daFed 6+1.77 to the xtent that the pests of Stenographers Grade-II |
may be upgra ded to Grade-1I in these casas where the officers in a scal
of pay lower than JAG have been granted the revised pay Bcale of Junior:
Administrative Grade with the approval. ef the Ministry of Financa. Thig
OM was circulated to the Iespondent No 2 for necessary action, It was
thereafter circulated to the Isspondant No 2 wyiz, the Chief Engineer,
+ ~ Southern Command, Pune vide letter dated 19,4,.89 for neceasary action,
Vide Om dated 30,1,91 {(Annsxure A=3) in order to relieve stagnation in
the lovwest grade of S;enographers Grade-III, vwharevar possible on fun-
ctional considerations, one Stenographer Or.I1 (Rs, 1400-2600) may be
provided.to two offic ers entitled'for & Btenoyrapher Gr,.III (Rs, 1200-
2040)_each 8nd such arrangements once made will be final, It wpas alse
stipulated in this OM that the implementation of.this decision may ke
suitably phased to ensure that it does .not lead to any of the existing
Stenographers Qr.ITI being rcnde;ad surpius. -The learnesd counsel for
the applicants has stated that these oxdars havae a8lready been implement.
ed in ths case of Stenographers in ths other departments under the Mini
stry eof Detence. Howaver, the applicanta have been denied the banefit
accruing to them under these orders,

L
L
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! 4. The respondents have Categorically stated in their reply thet the
pplicability ef the Govt. of India letter dated 6.2.89 1s under exami-
nation by tha Ministry of Defence in the light ef Govt, of India

Eas lettor dated 9.2.90. It 1s further stated tnat tnis matter mx is

o under active consideration 88 intimated by the Chief Engineer Southern
.”J Command, Pune vide his lettar dated 23.3.91,

':i S5 The npplidanté have altund% sarved a notice doted 18,1,93 at

' Annexure A-l12, upon the respondents for demand of justice and an
8pplicant Ashok Kumar Marina has alse made & ieprcsgntation to the
Defence Becretary to the Govt of India for redressal of his grisvanca

but no action has been taken by the respendents in the matter,
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copy Adnnexure 6

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH, JAIPUR

LA

CA 123/93 DPat of Detision t 22.6.94

K. Prabhakaran, H.C. Sukumaran

Rajni Kent Tewari, Ashok Kumar Marina,

T.P., Sasl, Wadlhumal Vaswanl and

St Suaamma Jose, ~ _ S L

. . T '—f——fff:"ff==AFPLICANTS
V3. ’ -

Union of India & Ors " RESPCNDENTS

CORAM

HON'BLE MR+ GOPAL KRISHNA,MEMBER (J)
HON'BLE MR. 0.P, SHARMA, MEMBER (A},

For the Applicants » »« o SHRI T.P. SHARMA
For the Respondenta sesss SHRY PRAVEEN BALWADA

PER HOW'BLE MR, GOPAL KRISHNA, MEMBER {J)

Applicants 5/Shri K, Prabhakaran, M.C. Sukumaran, Rajni Kant
Tewari, Ashok Kumar Marina, I P. Basi, Wadhumal Vaswani and Smt.

*Susamma Josa have, in thia application u/s 19 of the Administragive

Tribunals Act, 1985, praysd fer a declaration that the applicants
being Stencgraphers attachad to the subordinats offices are sntitlad
to the benefits of appropriate higher scales of Pay in terms ef OM
dated 6.1.77 (Annesure A-2) and OM dated 6.2.89 (Annexure A-1) fer
the reasons that they are all working with such level of officers
continuously fer the last =e many years, Thess applicants have
prayed for the directions to the respondants to provide the benefits
of upgradaticn of ths postas ap per tha decisjion taken dn OM dated
6.1.77 and OM dated 6,2.89 with retrospective effact and to consider -
them for promotion te the upgraded pesta Iin terms ef the Gevt, of
India DOPT No 1/8/72-Estt(D) dated 6.1.77 with all consequantial
benefits, as alse for a declaration that the non-implementation ef
the OM dated 6.2.69 and 6,1,77 in respect of the applicants whepn

the s3id benefits have alrsedy been implemented in the cose ef other
similar departments of the defencs Ministry, is arbitrary, discrimin-
atory and violatlve of the equality cleuses contained in Article 14
end 16 of the Conatitution,.

2, We have heard the learned counsal fer the partiss and have

gone through the records of the case very carefully.

kS The.appliCantE are working at present 2s Stenographers Gr.III
in the scale of s, 1200-2040 and they are attached to the Junior
Administrative Grade (JAG) Officers in the Ministry of Defencas. It
ls alleged that the Cabinet Secretariat (Departmant of Pexsconnel)
promlgated an OM No 1/8/72-Estt(D) dated 6.1.77 providing for grant
of & higher pay scale of #. 425-700 (prearsvised) to the Btenegraphsers




r "I', ?
B Sincc the mattcr is undcr activu considcration of the
- respondents, we direct them ‘to-decide the same in the light
. 0of OM dated 6 14777 and OM dated 6,2.,89 at Anncxure A-2 amd Aal

' respectively within-a: “period-of two months from the date of
‘recelpt of a copy of this order. While taking a decision in tha
mattez the respondents shall also teke a decision about the date
from which the benefit of the revised scale of pay is to bae

-.extended to the applicants having regard to the extension of
this benefit to Stenographera working in the other departments

_of the Ministry of Defence. In case the applicants are aggrieved
by any decision taken by the respondents in this matter, they
shall be free to file a f:esh 0A,

" T ?ha OA is disposed of accordingly with.no oIder ag to costs.

8¢/ x x x x .84/ xx x x

= . (0uP. SHARMA) ( GOPAL KRISINA )

y : MEMBER (A) ‘ _ - MEMBER (J)
Xy TRUE _COPY "~
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-.] ) - 29/6/9 4

Section Officer (Judicial)
Central Administrative Tribunal

JAIPUR BRNCH, JAIPUR
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4. Stencog T‘r-bbcrs wh o ECJL ¢otled fer elericel cadre but S
I~ - - S
azve neot thh provoted te clerics] ceare mey be sdvis.a to LN
Pe-CoMsicer theip cution, rng if willirg o re-out for ' S
cTKLHJIrALLr CEdry, thiir gaticng TRy be Cobteing A ind femerdog, s
Tou oy 27an refer pove 5(i3) ~7 thig Foolether Mo, 147 u1/3M F rlaua/ -
5. Phile submisting your ver_ficsticr yopert pleese enspre L
the Tollowing i- : ‘

(&) Prosh Iri..

cuT L to be c”ClOSDQ in rospect
of 11 stenog rge ;

2 Qh-wr ¥ ou d”u/JLrlSQlCulOU‘ '

(b)  Qnissions, ir 0y, ccteils thereof shoald bo
Turnishe. g

' ' - . L
(c) fAditions/fItereticna Ioemy, shiculu be Turnisied
1 Ake Tori of ev. numents Gc Lhe originel 1iet.

(a) Deteila of Glecipliniry ceses, if &ny should be
furrnisheq Scoeretely in triclicats,

(¢} The follewing certificete shoule be-ehuorsed - A

(1) certifieg thet tie lﬂulV¢QU¢cS dsvtiobea 2. iost
T Sbr1hrltj Mou...iiisfere borne on tiie strenzti

of tihiis uO”L/”Wu thelir M.S Vo, Feile, cducetiongl JUnit
\ddllf icstion, SG/ST stetug, cete of birts O A AT .
in the Suﬂlbrlu” list end their options 1.oe FA or )
cl’“lc 1 cedre ire correet, '

© senliority list ir full hesg
cted irgividusls srg their
chta

i
besn ghown
3! ired in token of correctne ey

qi"?"'ct.«l"::q 22ve boe
£Fng

TET ke seniority list hizs been scrutiniscq
With refuererce 4o tho récords held, o1l Glscrepencicg
noticed hrve beon reconciled '

thet 211 1he afTecteg individusla heve
#lly edvised to ve ¢rify the dete of
lcated in tle gznlority 1ist end confipn
; veping in view the revisions of .l @
» . LT veea with CITC 11/75 "
L Tour corsolic eted verlfic-tion report Gui; furnishiing the ’
W UIEATE Qo t¢fi0?t6$/dtthils ey plegss be Torwerded to rcﬁch
shie ¥ by 26 Dee 23 roaltively by Spesd _ost.

I Lesive of ericrity lists heve heen oireul tea gown %o Zls
wWvel to void ue ley, '
* L
[EIR(S) doted 14 Foy O, . :
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1. In compliance with thc'Juaaement pronouncesa in Qg o
1025/95 &sra C2 ™o 6/96 filed by Shri P Heriues. «nu chiters, uxC
for promotion orf Sterogre her Gue III to Gae IT 1s likely to oe -
held shorily. Lecoraingly, e ccnsoliaztea Zeniority Iist of K
ell Stevncgr=z her Gae III, interpoleting tue S¢niority of Stenog
Opted for PL Catre ena clericel ceare is oirculited sezewite,

R . .t i .

2. You ere recuested to scrutinige the coricctness Jeiiculously
vlth perticuler reference o the following pointg 3~ '
(a) MuS Ye; (1) Meme, () uete. of pirtn, (ay SC/ST stztus,
(% Jducetigrel tuglificstien end (¢) Dets of senicrit
easigred (£) cpted for F£/Clerical ceure

PR It is elerifisd thet the geriority Yo the persinnel reporta
E0G cn permanenrt trersfer from other Cemwnenc/
Depertrens neg &ss

i €881grcd in zeccoraence with the “rovisions
certrined in omoQ /75 reed with 2P0 i1/75. '
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PROMOPION CUM POSTING ORUER : STENOGRAPHER ‘- . R
CRADE TLL TO GRuDE JI - AU ,
..:\ 2 L4 . , :: ‘
L. The felliewing Stenographers Gde. I1T have been selected for
T premotien tae Steneyrupher Gde II, in this Cemmond are posted to the. .
units indicated againsk Lh@lL DNames hy the interewt of State:-~ '
S A Lo
) . B —— LT 5
ﬂ 5r1d MES Ne, Nome o Znnq/Unit T Sffectlve Yene/Unit, . Rema%ks=
V. Wo © end Desiynation = where v date of where™ =~ "~ ¢ '
e e m e = e - - o Sepving  prometion Posted e,
I 2 3 o 4 5 - ¢« ¢ B ¢
e T T e P T Sndi b LT T T, s e e e = e e
. .,';J_'.:i .,:r,-- . . BT _' : ! ool ., P T '&.;5"\ N
A ' . "

]

1, "MEs.154442 smt’ CCh_(a bl_bnpedahad 01 1 o
. ohyamaid Nair Gl (aF) Iohogdnn .

'u PR 1“ ":‘?!'1
.

2. (BES-157256 Smt  CB_Pune Zone Of,L;BG 7
‘M Themag - ¥ - GE. (t?ME) Kirkee,' [+ 'k’ . CwWEg Kirkee v L

i L
" L - v LI I ) P ~

3. "MES=-175105 Miss G R&D Sge'had’  N1.3.92 CE 5C -Pune' ST Ty
AV Naidu .Gi;(P)(I)‘m,n . ¥ ve

i " : " Pashan '. o ) Wy ;l R
. o, - o t
4, MLS-179601L Sut Ct Pune Zone 81.1.496 1pn Sity S
54 Panse : . ' : ¥

5. MES-159%41 mmt QB SC Pune 07.1.84
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CELL T UL e g S e ‘ . !
el o .y :’ :
o Fage 4 o
i ! - ' I T
b S ACRS ‘ofi the persennel who stand posted rut will be initietea S
c a8 pur existing instructions, " 2
15" 4 8. " This c_-‘famcc_\l:; this Ho FPO Ho 20/96 issued under No 132400y
“ SRS ’al‘j\'}I«Zﬂ/Steno/ﬂIB(éa) dated 27 hepy 96, oo . :
1 S R - X . . '
- if R 7. The promatecs he inforned 1_:1_39__1:_'t_1_1_c__c1 hove promoticn_is |
-'ffiij”“ - subject L3 the ~uteame of Of No 1225/3% £iked by Shri a Sitaram anc :
Hav G ethers in CAT] Dombay, 04 Ue 57197/ filed by Shri Yijaydi in CaT s o~
RAEI Madfus and .0il No 2057/06 filed by @mt Marry Jullet Vincent and -’ :5_:- P
4 s ~Lhers in CAY Puinciple Bend) Delhi. T
[
H

L e L ITITTTTT

Ly g FALT pleasel ensure that actioh as envisaged below bé taken

‘-.li. cimmediate 1y i respect of All promotees:— .. ?'J'
SRR BEATT N b i : ‘ g
N L ! i ’ (o) lil:j{-\,‘_{_,ht: Promoloes V;i,“‘ r".?-'f:i-l;_.'i.ﬂ“ an aLenn Glde LI N

it d L it 1 b e, . U T e >

!: 3 . O v (b)) pubdich 170 iminediate ly notifying casualiy regard ing
-y ' ’ promotion of Steno Gde I1 bnd anke~dating of the promot ion
‘,-__-J-.‘ of Stene Geeg II.amd handover the copies of PI'O to 850 2 .
' {(Records) of this Hy by specidl couricr. _ i
. . ’

() Detadd your A0 wilh Officy Sudt to this HQ for
Lixatdion of SUataic nt: s.

PAy Alongwith audiced copy of"drawn

——— ———

AtLon Lixatisn o1 ndy, Mntily Lhe casualty pf pay

LR R P S I
. —

¥, Y

: Eltaliion Lo PO o prepare duc/diawn statemont: A
. Pt L ve it fed Trem ecnoe oned sudile avthorities, |

. [ ~

i . 1
sulandt U came oy ot ainipg_Coavi gonct don o «

L)

[SR SA - AN
- .

_{'}_'P,{']_!:‘;J_l-‘,'.j_.._'_':'II.J.t.'_ULI_,"LL‘_I_}_{[__‘___ﬂ_l.)___.:':__-___i.n—(_:' A rench olongwilth  the . ,
fellowing dasimant s - -

I3 .

‘ (i) Copy ~f Judgement dated ©8 aug 95,

(i)

v

e R

atatemsnt of Case.

(iid)  Delay Repere, =

:" {iv) Audited copy of duc/dravn statenent/Aud it Reporr L.
* {v) IO notilying casualtics regarding promotion- -

Al ‘ anl pay Fixation, : -

- Dy ALl untion as above including peyment of arrears to 3
v . 5 " 8
e Lo comnloted by 22 Fely 97, £ .o

': ., - T o /} * /5 {_

.1 . — ‘
‘ (. .

i: Clashiy Lingh) s', :

Cnl |
Col (Pers)
‘ for Chicl Engincer
Copy Lo:- : ' )
Esin-c! s“l.u:anc{}, Arny ey Mew Delbid

ALl copcorned CwBs/GR s/ hGES
a1

Loternal: - ' : R B
EIR/EIB(1DPC) /BT /M P/110 Folder/50 2 (Bers)/Cps A-2 and A-4 :
H . . At
FIOW®) Section - for inmediatee action as above, ‘o — A
.' \
. kS
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e MES-180430 Shed | €WE (10) Fy Belangir NL.1.66 In Situy. '

T4 it

L] ..
o KES-10200 ahyi o8 (AF) Bangalore G1.1.8A Tn Sit . .
K Goupinakhay N .
Hadir : .

Lo MBS -16E821 Dnk CGE Madras_soue  OLL1.BA @3 Madras Zone |

MI' Varaghe o Gl {8) Bangalore .o CulE Hangalere
: s 1 : .

(M) Ko T Q1. 1.860 1y sl

MiSS-2E0212 Ehxi o GR

T S--136018 Sat Ct (M) Port Blair 01.1.86 In &ita.
D Malligo ' ' i . :

e CHMEE=3390 Smi ' CE Madrasz Zonc OCLal R€  iIn Situ.
Vijaya Radhakrishnan '

Y
=:

ML ~1832400 St DGNE Vizag © 0l.1.06 RE&D See'pad

T Radhadevi.

A P =114 Smb DGHI* Vizay ! 20.4 .87 CE {sF)_.Bangalore
MV ViGayelak shmio . ' i CwE (AF) Sec'bad

AL MES-163236 Smt DGHL Vizaa 0l.1.86 & () Vizagq

T Renuka ' . CWE (12) -V-izag

27 MES-LB3955 Shri o DGND Vizae, 23.1.9% CE_ (N) Vjizag

J aenehaggra : | CiE vizae
Rae : :

Rani Reddy Shanlkara , . oo
Redaly

PoMacatdoasbony, . + '
it BT

, L . .t ,
4o MBS~ AT ST thrd CHE .(P) Fy Rolanginr M1.%.04 In S5itu.,

A8, L MBS - 2R Shri (B Jaipur Zene LA R = o - Retd on

Wadhnmhl. 31 Mar 9¢c¢.

i~

) (Ltems thirt&féwﬁ only)

I
e

¢ Prometoes will assune Figher appeintments in the unit where

posted en the dates as shewn in Crl 4 aﬁove.

1.

-

/ .
Unlts/ Lormat iong will ensure that e eovewent orders to the

piremoteans are issued immediate ly lates ny 1Q feh 97,
oo

T e

—

A Prometoens whe are prewetod bofore 27 Bep 1492 will he

cutitled to actual nenetary cenefjts with e et trom 27 Sep 19972

TIWEEAS.  In ~lher cases, Lhig benefiit will be admissible to the

peomobees frem rhe Yate off v rerctinn indicated in the premot isn -

panelowdnit s/ Comal inns vihero the- proainetees stant posted will be

renlbenzible Loy claiming arvesrs of pay and allewance including

Py fixAation. P : ' ' B
K

<) Rers) - c -
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PANEL OF STENOGRAPHERS

f\_p";!fjndj_x ipt
(Refecs to fzsn~C' s Branch

1etter Na
gatac

¢

&1271/FH4E1R(Sub)
1XFeb 97

GRALE 11 _FOit PROMOTION

TO  ETENDGRAPHER GRADE T IN MES v
e d MES No U “Name ’ T Stenographs2r
No . } grade I .
. - A P w.o.f.
166257 Mpg J Halstead 12 Mar .06
234975 Sh Amini Rajan 141 Aug 87
305935 Sp Narpain WAds 272 San 87
160348 Smi RJ Radham?nl - : 25 Jun 68
1080676 gh VT Narayanan 20 Jun B8
246929 " Sh N T Chattepadhyay . 27 Mg BA
418160 SH K3 Mathou 26 Mar B89
S 181167 Smt Sathivada Rukminl H3ngsF 2 ihay b9
400553 Sty Emmanual M ' ' s Jan 81
503591 Sh Virji Bakshi :, g1 Jan 91
aps2e7 -gmt Prabha P Rao 01 Jan 1
47, 439035 Smt Reshme £1ehi oy Jan 91
; :
13, 48529 0 John P George ) gl Jan 9
14, 165087 M NSEara ian v p1 Zan 91
1e. 100033 S+ Kamala Bhaskaren o1 Jan 91
15. 305118 gpt Vasale § Nair g1 Jan 91
47, 3027327 5k Darshan Kumar g1 Jan 9
- a 1
A0, 308461 St Susy | 01 Jan ¥
169, 302161 Sy RAajind=r Pal Gandhi p1 Jan 91
- . * — gt J2n 91
an. 182007 Gy TH Tharkapuan - ' S
‘,_,_,.._-4-—"—’-—"'-"'“--»‘ *SBlGC{':.Bd against S/T yacancys He will DO
promated on raceint of.demreﬁeruatinn sanctlon
: : from Min of bef (0/33“). S
So2%, - 123822 Sint 1A Adhavvjs/ﬁ : o1 o
v o2, 313127 &, Jagdish Ram Jass2ls 5/C 01 J=n 91
s 2%, 263598 Csp KK Rahe, S/C o 91
04, 225432 5me Kamakhy? Uass s/ m 20 3
_ 25, 238707 g, Papichit TiTKEYs s/T o1 Jan 91
(Tovel twenty five pe¥eons oniyl. UQQFy
; g

(AD %udra)
Ly Chl

Qffg Dirp (pers) -

for Engineer—in-Chief

Y

[T

o AP, o e WD

* 2 o ———"

e T m g

1



i - Annexure 10a.

‘ .
Qoord & Pers Diructorate/E1H(5ub)
Engjneer"in—chiaf‘s Branch

Apny Headquartars

Tele :-3919107__

! ' ’

A ; DHO PO, New Deihi~1100%11
v N r "‘\_’ .
41271/PA/E1R(Sub) f9 Feb 97

Chief Engineer(s) L ; _ SR

"" HO Southern Command,. Pune-i ‘ .7
HO Eastern Command, Calcutt?

_ HO Western Comm2nd, Chandimandir

HQ Cantral Command, Lucknou .

HQ Nprthern Command, c/o 56 APD -

PANEL FOR 2ROMOTION FROMUSTENOGRQPQER GOE 11
TO STENOGRAPHER GRADE T IN ME §

t

1. On the recammenddtians of the DPC held at this Hoodquartars,
Stenographers Grads 11 1isted in Appendix 'A' to this letter have been
annroved for promotisn to the gracde of stenagranher qrars 1.

2. The penal will bs orerative urto and including 29 J2n ‘98 unleas
reviewed earlier by the DPC or spscifically extendad beyoand that

date by the competent aythority. t
3. Actusl anpointuents of Stenographer Gk T included in the panel

will be made L the srdar shown therein subject to the ayailability
of vacancies @nd iasue of orrer of promation by thercsmpetent-autharity.

. ) ‘ . .
.4,  Actusl monetary benefits will be as ner Govt of India, Min of Def
New Delhi letter .No 6(a)/95-0A-1023/93-D(Works) cated 31 Dec 6.

5. This éupersedea the panels for p:omution to Stenographars Gds 1

issued-by this nffice under the following letters @

{(8). Letter No 41271/PA/E1R(Sub) dated 1§ Jon 94.. -
. - ¢ R . .
(b) Letter Na 4q271/PA/EIR(Sub) datad 16 Apr 95.

(¢} Letter No 41271 /PA/E1R(5ub) dated, 30 Jul 96. -

S

7 LY -
\ el
‘ f (§o Rudra)
' ! ' it Col

0ffg Dir (Pers) 'C*

.Encl : One. | T far Enginser—in-Chief

Copy to :-

List '8

Interél )
£ Conrg-1, E1R(0), E1C{1)

i i S il

P - G O

T L e

R



. b 4
6, MES/lUpos82 26,11,63 " Mar 83 ~ Sep 83
Shri TT Abraham o _
7o B*ba/uoo!- 70 13.11.65 ‘13.5.83 13.6.87
Svt Onana John '
8. MES/407084 11.12,72 11.1,.83 21,12,93

Smt VY Laxmi

1

It is not clear that when the above individuals whoso -
cases are similar to mine have been promoted after giving
thelr original seniority vhy I am being denlied the justice,
1t gives me @n impression that the rules are interpreted
to suit the situation, otherwise my seniority ccoculd have
been fixed straight away based on the past¢ cases which I

had quoted in my eariier application instead of referring
the case to B=in=-G,

I am in this Grade since lz2st 28 years .end when an
opportunity came for @ prowmotion at the fag end of wmy
service, this too is being denied to me which is quite
injustice, I, therefore, recuest you to look into the .
vhele case once again and bestow Justice upon me as has
been done in other ceses, :

I request your bonour te kindly pay your immediate
Gttention to this matter a2nd intimate your decision to
enable me to decide further course of action in the
matter,

Thanking you Sir,

You$§ Tef thfully,
l L Yan ! ’;'.1

Secunde rabad , N

PG Joy)

21 Des 1996 St no

T

e P :' tory et Y
o A .

Ll
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Annexurc ;l

——

Froms
PC JOY, Steno
. /0 CB (Fy) Hydorabad
Para;da Grounds
Sardar Patel Boad
Secundernbad = 500 003

Te )
Chief XEpgineor (Thn;?ugh Proper Channol)
Gouthern Command
Pune = 411 00t
i
' CIRCUL ATION OF SEREORITY LIST -STRNOGRAPHERS.GDE . LIT
IMPLEIBNTATION OF FOUR_GRADE STRUCTURE IN MES
5ir,

I em Quite surprised to seo the contents of your
HQ letter No, 150101/4/Stenc III/MISC/36/L1B(RDPC) dated
18 Deo 96 wheroin it is etated that my soniority has
been correctly ussigned wef 22,11.,82, If it 18 8o, &
doubt erises w: o hovw the othore wlo ozie along With me

heve beon given their originel senjority snd promoted
immediately on thoir arrivel. . ’

45 stated in my lettor datad'9.12.96 I came to this
Command in the interest of state when Chief Engincer (P)
Itarfl moved to Secundorabsd en~bleck, Honce previsicns
of CPRO 73/73 read with CPRO 11/75 4 not ot @ll applicable
in my cese sinte 1t wes neither a compassionmte ground
poating poxr adjustment of surplus/deficiency and thorefore
I sbould bo given my original seniority i.e. 23 Jul 68
for promotion to Gde II and not from the date of my reporting
in thin Commapd, ! .

,To eubstantiate my above claim X would 1lika to quote
the following individusle whe have reported this Command on
#ilmilar pituaticn and who have beon prometed toc next grade
aftor ¢~neidering their originel senjoritys- '

&L HES Mo & Npas Dajic of Dato of Date of,
Ko fppttLDC/ o iva rom

D!Men Gdo XX ‘I‘ in Command %%%?Man I
1, MES/408030 Hay $65. ¥ar 83

Shri BSS Pillai (Dgn Gde 1)

Sep 83
D'Men Gde IT (D*Man Gde I)

2, MES/LoO169 }
) Shri PK Achuthan
. Neir } Promoted irmedictely on their srrival
3. MES/LO5179 ) in this :Cermand aftor giving their-
Shri T Kunjukunju ) originmal saeniority.
: Rutty o
L, MES/30548 20.7.63 . 7.3.83 . 30 .Jun 82
Shri #J John (anto~date)
5. MES/“&6%B 11.7063 ' 6. 1.83 "d.-

Shri VS Charyulu

' . {Centa ,.,2)

e tu———_ =

'.\‘,..._.. e

Creme e e ———re— LW et

W e o e A e g - ———— W =

N e mr——— a4

- v
-




12 3 \
'

B For your remdy refsrence I nm giving beloevw tho nomes
ol Bomo of the subordinnte o falf ¥ho had reported to thin
Commnnd iilke moe and who hnre buen promoted to next gdo

af tsr allowing thelr erigiael senlordity, Thuegcovimion of
CIRQ 73/73 waro notk Bpplied to then nt nlls T&K

61 MES_ B de Namm Pnto of

. .4
nz ., Rubke_af Pata_nf -
¥o, pEEIVC pprivell  Bromatin
n g“ﬂﬂq IT in_Coumend ps UDO/M M Ude £
Lo NS/ M0B030 | Hay 63

By U85 pP111ng Max 83

Gop 83
Dan Gao 31X

(J;‘Hmn dde 1I) (D™ d3e T)
2. MEs/hont6o _
el FK Achutlhen ‘

- Sele, LN

p ot

purplun/dof{cd onoy vobana,

‘ Frome ted {mmedintoly .on thefx nxrelval
in thio Commend afisr giving thelrv
oxlginnl senflority,

S TRSShonihe
Ohet T Nurjubunfu

v Butt l
' LG
b, mims/3a5n3 20.7.63 © 7.3.83 30 Jun B2
Shed PF Jehn, LRC ‘ ) {rnto-dnta)
S. HES/MO6R08 11;7.63 6.1.83 ~dg~
Azl VG Chineryadn !
‘ LG
6, Mrnfhouyga , :
' g e 21 R 4 3
Shrl W Abrahomn »11.62 Mor 83 °p B3
COLBC - '
I o k!
To S1ES Mook . : ' -
f\.‘.:'.m*.h Omone Jnlmv Lo 13.1 ?‘65 13.5.83. 13‘6"87
R o '
SRS ULs orosh 11.12.72 11,1,83 21.12,92

ot VY Lommi, LDC

G CPRO 73/73 rond with CPRO 11/75 Lo

ot Rpplicable in my
fFolo 2inoe X havye oneithor come on

composnionote groundm nor en

fad 1t been vpplioable to volunteors
Mlio, the above individunie ‘Would not beve been prometed,

It se, thorefore, nod olenp that viiy CE 50 4n inmia ting that
my eonsf oo wiil oma undar the provicmfony of CENRO 13/73.

- [
i wip X 3

ndnpde Lant 20 yenze I am remaining in the reme Gde
¥ithout n single. prometion and T hetve 1oft with only 6 yoarw
Bexvien, XIf the situnilon goer Iflka thiv I will heve to retira
I the sowa gdo vhers X begunsnbout 23 yenrs baok,

2. T vl of, alove, ond the athtitude now adopted by CE SC

I Loel dofested, nerslly down end mdtally upsob., I, thorafore,
raquent your goodsolfl o kludly ge through my cavae Rad

decida my ecene.  Sip, I a Lavourable reply is not recelived
Within & menthe firne, I willi be conatrained to mppromch the
Conrt of Low fox ebinlaing justion Lor whioh perminsion may
mroo Lo grhnted, ' ‘

Thanking . you Gdx, o

Tou xm Tatthfully,

‘ ' .o Fladne
fi.:!-..'fundnr:-.\b:md - ) mzf'“(—}_ JOI)
Ué Jan g7 C Steno Cde Ty
El I‘\
, N

e

R s T Dt U
T T Y S T T I T T T DT T

. e Ty pe g
T iy me— T T T ST
g e e et e A TR A e T B
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(A

e,

Eroms

MES/ 431049

NG JOY, Stenws Gde EAX .
C/0 CBE ¥y Hydoxmbag . N
Swcundernbng -3 '

T !

Eiginasw-noUhiaf tn Branch
ddamy Deadnaargers ' N
IMIG PQ Heav Dalll 17 )

ey : ~ t | af i
{ Throupgh Fropor Gohmpoel ) 1

’ .
LSENLOREAY LAGT - SLENOGR APILERS

LY SR ALLON OF FQUR'GRADE STRUCTURE

TN MES

e mre e ] e

“-'n'_ﬁ\ “
N an f\aﬂf‘{ 51, L. £ -
e . ‘@?}
1. tlih due roppeot X Would iike te wubmit the followimg
Loy 1dney fox your Minmd oons Ldoration plonsop o
s Bhied Foagineer Sourlhern Cammhudglﬁumg has gliroulated
. A ‘ E
M senlerify 1ot of Stenographits Gde IXT both of
: . } - T i
koot PA opbees wherein Wy . nsvip has been reflected

Mrnkett Lhie senlorivy, CF B0 heo #o80rmod me theat youy
coanderity has boon Qorraskly arnigned mw 22,11.82 toking
inte consideration the previglons of CPRO T3/73 wvidae thotr
Latiar Noo 150108/4/54ene IXA/MIBC/I6/BIB(R-DPC) dntod

T3 Dec 96,

e A Ghin conneotien K ?mu.:].d}ike to pubmit that I wne
Sppeinfond an Stenogrepbor on' 23 Jul 1968 by CE Gontrai
Comumned,  Uhon X wou oorvipg in Xéareld, voluntoors Wora
nalnd Lor powting to Snounderabhtd sinoe CR (P) Ztoxot wea
T Lo moved on-blenk te SZecundarabhnd, Doped DI m
PELAAREnedn your B wide 1lebber Yoo 79549 /Hodek/ (1)

Cidated 11 dug 82 {copy enclonoed) hos ismued my poiting
Tordors Slong WL o ther voluntoors in the intesrent of Btatao,

CAccendingly X reporitod o CUR ()} Fy Mo 1 Hydorabed ang

weg ROS on 23 Mev 82 vide PIO Mo, 8 dmtod 27 Nov 82 {oapy
enalasan), &L the tine of celling volunteeors I wen mnet
Fokid Abowd Leosing Ny Geplerity,’ Had X been told ebout thim
ovsuidd ol have valunteoxred for pon tog to thie plree,
piiier, D on Gdn LX/LBCo w1 arne te this Sommend o

R wohuntarier have Shueo bom pramotad to next highor CGdo
R Tor ollowing thale oxfeinnl Betordiy. X4 4r, thoersefore,
ne b vadosn bood Wiy CHE S0 AN adopting o diffarent procodure
L sy anma, ) . r )

i 1
PR . . ' ) b
a0 Aha watier woen Tanin toloon up with OO 50 —ido my

fepliontion dntad 31 Bag of Bt o Toplv hing boon ool ol |
1 & h . ! Ll
pa Lap, X% da unders tond thni PC far promoe tion to fitons

p Annexure 12 (2

vl Fe 29 nleng vith appolntecs of 1982, Uhen represoended

1

N gl ‘ ‘ . '
Gan XIT in velug condustod b Funa baa'sd on Cammbnd Gonfority

63 Bald in poart 2 Dhove, Had T bean Ziven the orvipginal
Bonfoxl by Lom, 23 Jul 68 B neao Would heve been nt Sl
Fou. 2 and prome bed to Gde .
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(£) My villingness for posting to Secunderabad was
asked snd faccordingly I had given my willingness,
Therefore, this 18 not a request posting on
CSompassionfite ground., A&ftex completing my tenure
I was to be given & cholce stn posting in Central

Command @nd ins tead of that I was posted to Secunderabad
in Southern Commeénd based on my Willingness, Thareforg,
- ques tion of my becoming surplus and thereby loosing my

sonlority does not arise at all,

(g) Further as per GPRO 11/75 (para 4) seniority
of &ndividuals céntrally controlled on Corps/
Service roster will not be disturbed under the
revised seplerity rules if they are adjus ted/
trenaferrod within the Corps/Service,

-~

2, In view of above I once again‘roquest‘your honour
to kindly iook into my cese in the light of mbove and
promote me also to Steno Gde II along vith others after

giving my originel serjority, in which caese I am prepared

té glve my revisaed option. . I~f my ebove genuine request
is not considered, Sir, I will be Compelled to approach
the -Court of Law for obtaining Justice which may kindly
neted, { '

Thanking you,
| Tours feithfully,

| Qrdy
Yecunderabad {pcC Jo;y

OF Feb 1997 - B Steno Gde IX’
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Froms

MES/ 431849
PC Joy, Steno .
CE Fy Byderabad |,

To . : .
Chief Enginoer .
Southern Command
Pune -~ 411 003 )
! v
SENICRITY OF STENOGRAPHERS GDE_III_y IMPLEMENTATION
OF FOUR GR&DE-STRUCTURE IN MES o
Str, :

Further to my application dated 18 Jan 97 I would
like to submit the follewing further points to support
my claim of giving my original Senmioritys- - '

() I'wes posted to ITARST in Jan 80 for completing
my tenure sexvice of three'yeers, 4s per the plicy
oa completion of tenure,boice etation is c¢called for,
Further CE (P) Itarsi wes to be shifted to Sec'bade - [
Therefore, the suthority ceilled for willingness, !
Aocordingly I have &l6o submitted my willingnes

8long wWith othex2, X Also Wss posted end moved to
Secunderabad sn~bloock,

{b) GE (P) Itexsi wis never closed down but it was
#hifted en-block to 'Secunderabad. Therefore, FUrmims
Surplue in that station doe? not ariece, After
completing the tenure the individuals wore to be.
posted to their choice Stations and accordingly those
Who had completed the tenure were podted to ons of:
the choice Sstations and others were retsined in
CVE and GEs offices which were then oxisting there.'
In feot CWE (P) Fy No=% Itarsi whoere I was 8erving ot
. the timo of wmy pobting to Socundersbad was closed
do¥n years after my departure from there, ,

(¢} Therefore, the contention that there was surplus
on account of olosing down of CE (P) Itar=zi ie not
correct, . .

. {d) Since I was willing to:be posted to Secunderabid
'my posting order was issued by LE-in-C's Branch in

‘the interest of state and travelled from Itar=i to ,
Secunderabad at.State expense and thorefore, provisicns
of CPRO/73 458 not applicablo in my cese, : ‘

(o) 4 'mentioned in my leotter dated 9 Dec 96 the
follovwing individuels whoSe names figure in the s - - :
tame En~in-C's Posting order where my neme eppears were |
.promoted to UDC immediately on their arrivel in this - . !
Comménd after allowing their originel senioritys - - T
v |
(1) MES/400169 Shri PK Mchuthen Nair, LDC . . .. .f
(11) MES/4o5179 shry T Kunjukunju Kutty, LBC .. |

'
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~ decision token by the Department a8 to tho effective dante,

;

s 2
within 3 months from the communication of the order. It was also
mentioned that in cose the epplicents ore aggrievad by the

they are free to file fresh OA. In response to this E=in«C's

Branch vide letter No. 90237/4593/E1C{Legal=B) dated 8 Dec 94

intimated mo that "you will de considered for promotion

along with other similorly ploced Stenogrephors®, .
] \ " v . . - .y

1)

5. Fiually it was deeided to izplement tho order es per

Hon'ble CAT Mumbai Judgement vide OA Ho 1023/93 wherein it

vas directed to extend the bLencfits of letter dated 6,2.89

as requestod by the applicants /ith effect from 1.1,86

togethor with all congequential benefits, "y

6. To implement the order e senierity list of Stenographers

wos clrculated by CF SC vide their letter No. 150101/214/

Steno Cedre/56/E1B(R-DPC) datcd 30 Nov 96 where my neme

eppears at 51 No 99 mssigning the seniority =s 22,11.82 slong

With Gppointoes of 1982, VYhen represented ageinat this,

the Command Chief lugineor intimatod that my seniority hes boen

assigned from the date of my reporting in this Command

.taking- into consideration the provisione of CPRO 73/73 read

with CPRO 11/75,

7. I cemo to Southern Command in the intorest of State
whon Chief Bngincer (P) Itarsi (@ tooure Stetior) moved te
Secundersbad on-block. Hence provision of CPRO 73/73 is
not at all appllcgble in my opee since it wos noither a
compassionate ground podtling nor adjustment of surplusl
deficiency, Willingness ¢f the individuals vere askod
for pofting to Secunderabad since CE (P) Itarei Was going
to be shifted en~block to Secupnderabad. Hore X would like
to ®dd that in Jan 19B0)wes posted to CUE (P) No 2 Itarsy
for doing my tenure sorvice of 3 years and accordingly I
was to be posted beck to my choice station in 1982, Eat
bused on my willingness X was pested to Sccunderabad &long
with others, . s [

8, CE (P) Itarsi was never closed down but 4t wos shifted to -
Secunderabad, Staff who had compleoted 2 or more yeere vero
posted to their cholco stations and others wero retained in
CWE/GEs office Which were then existing there, In fact

CWE (P} Fy where I ves aderving ai that time wae closed

down much after my departure. Therefore there was uneo surplus
on account of thi® and hesnee my move cannot he tranted on
account of surpius, Dven volunteors were askod from all over
India to fill up tho vecamncies at CE (P) Fy Secundcrabed

and its cubordinmte offices, PFurthor I heve not asked fox
any posting, When Deptt nekod my willingness I gave 1it. At
that ‘time it was not mentioned toc me that I would forgo oy
senlcrity. .

9, Individuals who are posted on Compassionfte grounds Bre
not given TH/DA end joiming time. In my cose both were
givon to me,

i <l

{ :

10. I have been made FP§ wef 1 Aurx Sf-l»}hy CE ¢ Pune, The
permongncy ie mede according to Command seniority list apd
Lf my original eeniority can ba conszidered fur raking me
pty, 1t can 8lso be considered for prorotion to Gde II which
18 aloo based on Command Mentority,.

t

{Contd ... 3)
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Annexure 14

’

Froms

MES/ 431849

PC JOY, Stero
Chicf Engineexr (FY)
Hyderabad Cot

Ta '

Engineer-in=Chief
Armmy Hesdquarters
DEQ #0 Nev Delhi = 11

(Throuen Prover Chopnel)

1} SENIORITY OF s;EhOGRAPHERS GDE XITg IF 19 LB ENTATION
OF FOUR GRADE STRUCTURE IN_ Ag

2)_ 10 EXTEND BENEFIT OF GO\’ERNMENT LETTER DATED 6,1,22
FROM THE SAID DA‘I‘E

Respocted Sir,

Y

1. UY{th depressed mind I epprosch you Sir for justice
on my promotion prespects, I 'am sorry to state that due to

nomp~implementation of the provieions of Govi orders in its

true perspective ond in time, I have been deprived of my
legt timite and gonuine promotion thereby my Jj@niors were
promoted more 8¢ they have been made to further ups, I am
at the same stage whore 1 begun my oareer about 29 years
&go for no Feult of mine, This has made me to sleepless
nights, I have beon subjocted to such disorimination in
an is6ue which is the main Source of inspiration, I give
belovw the circumstances leading .fo this predicament
situation, Had tho Govermment ordors boem implcmented,

as dome by otherxr Repariment, the plight of the MES sionos

"Would not héeve been So 1‘50:‘69.

l
4, .XI wes appointed as btcnobrnphor by CB CC Lucikknow on
3 J'ul 68 and come to Southern Command on 22 Mov 82 vwhen

CE (P) Itarsi moved em-block to Secunderobad, 1 was doing
my hod/tdmure service nt thet time at Xtarei, :

3. In the meantime Stemg:‘aphe:-s of DRRO EBstabiishmemt

bad filed & cese to extecnd tho benofits of Cabinet Secretariate

(Peptt of Pere) OH No 1/8/72-Estt{D) datod 6 Jon 77 snd
the cese was docided in favour of the applicents, This
Govt order was not iwplemented in MES vwhereas other
Bepartments filled up the po®ts in accordance with the said
provisicn, On a caroful study of the Goverament order, -
you Will agree that X was due for promotion atleast from
the dote of iosue of Government order dated 6,1,77. Had
tho promotion effected wef 6,1.77 @8 pexr the obove said OM
I would have been promotod te Steno Gde XI much before my
coming, over to Southern Commard., Thitc hos boen deniled to me
for the rensons best knovwn to your HQ which resulted in
promoticn to my juniore,

Lk, Further, the above Governrent order has been modified
end IFour Grade Structure formulated vide Government of Indiax
Min of Pers Public Grievancos & Pension (Doptt of Pers & Trg)
OH No 28034/1/38/¥stt(D) cated 6.2.89, ‘*this was alsp_not
mede epplicable in HES, Therefore, myself along with 9 others
had filed @ similéar cese in the Hon'ble CAT Hyderubad vide

OA No' 478/92, The case wWas heard and didposcd cf on 6 Sep 94
vith thoe direotion to the Respondont to axtend the benof!.t

(Contd e e 2)
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il. Lastlr but not Lo least. X MLy wsntlon here tuw’

I am appoinfed as Stenograpber after havir,, u886d the
reeruitment test @t & speod of 100 werds per minute in
Nftenogtaphy. I hava been rolegatod t» Stensgrepher

Gdo XML for which minimum atenographic spaed is 80 words
per minute thereby brovgkt me to new Lower grade struecture,
If that is the cesa T should bs considered for promotion

to Gde I aftur corpleotion of B veoars as CGde Berviceo Y
As-~ar,

17«  Zn visy of nbove, I request you %o indly

("} reftore oy oemlority wef 23 Jul 68 for
prorotion to Gde II as I have not come to this
Coxmand Rt my request, My trausfor vas in tha
intercst of service. It is &ls- 3% undor ourplus
acficioncy Bcheme, Therofore, Z Ci..ld be rlaced
at tho appropriate plece,

(b) Promctod to Gde I over and sbove my f.sro
with all bencfite,

(¢} Post mo at Secunderabsd since vacancy of Gde I
25 Woll as Gde II were availrb’~'at that time, since
T b2ire tho juolor most in +-- “ation

. and

(d) to extend the bonefit of Government letter
dated 6.1,77 from the snid date with all
con®equential benefivs, .

18. I request you Sir to consider the case objectively,
fairly and justly and favour me H#ith order within & period
of 2 menths fasl Vhich I will be compelled to resort

to Tribunal for redressal of my grieovanocen,

k1

Thanking you 8iz,

Tours feithfully,

| _yeam .
Secunderabad ' {»c Jo)
2L rob 97

&dvance copy tos - :
Engineer-in-Chief's Branch (E-iR)
Armny Headgquarters { been recatv

ed tom
DHQ PO New Dslhi - 110 o1t earlier roproumitly-
! . tions from CE SC and
, _ the matter require
B Your immaediate attn .
: advance copy endorsaed,

Sfnce no reply has

-_-7..-!—-..
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11, TFurther ms per CPRO 14/75 (pera &) smeniority of-
individuals centrally controlled on Corps/Service roster
will not be disiurbed under the rovised #eniority rules
if they =are edjus ted/ transferred within the?cbrpslserviue.'
Accordingly I have been correctly shovn at Srl Ne @1

in the Command senierity 1ist circulated eariier,

- o s
120 Further the Tollo¥Wing individuals who came aloag
with me frem Ltarsi have been promoted to next grade
after sllovwing their original seniorityi-

Y 1. MES/4G0169
Shri PE Achuthen

Neir, LDC .
promoted to WDC
immediately oa
their errival in
this Comnmand, '

2. MES/205179 7

v | . 8Sbri T Kunjulunju Eutty, LDC

20 SN = e Bt . e Rt T i T O el
-

13. #part £from the above individu2le who have repérte&

this Commund as Yolunteers have been promoted to next
grede after contidering theix original seniority. Fbr"~‘j
} your ready refercnee X give belo¥ the n2mes of somoe of. .. - - ©
g the individusls Who 8re mo¥W Biationed ad Sscunderabed \
‘ 7 i1tselfs ; _
‘ j ; : Bate of
2 HES Ngp & Neme
oo g1 No 3.5 NS mmm—pne Bate of Date of
’ . M/II arrivaf C'ramo Hon_".
: = In Cormand %E'Tﬂﬁﬁﬂﬂﬁﬂah ‘
4 . -
1. M¥ES/ho8030 Hay 63 Mar 83 . Sep 83
Shri BSS Piliest (D‘Man Gde II) (D*™Man Gde I) |
D'™Man Gde XX o S
2, MES/30548 20,7.63 - 73483 30 Jun82
Shri PJ John, LDC : (ente~date)
3. MES/466508 . ,
' Shri VS Charyulu 11.7.63 6,1.83 g
LBC .
. k. MES/h%G L0382 26,11.63 Mar 83 Sep BJ
Shri ™ Abrohsm LIC : ‘ '
, 5. MBS/ 400470 13,11,65,  13.5.83 136,87
s Smt Omppa Jolhm, LBC .
‘! . "
' | 6, MES/40708k - 19.12.72 11,183 21,12.93
4 Smé VY Laxmi, LBC .

4. I% 35 not clear thiat when the above individusls vhooe
ceHses are Fimilar to mineg bave been prometed after glviung
thelr oerxiginal seniexrity why I &m being denied the jusitite.
it gives me an impreossion that fhe males are not correctiy
ipserpratod an@-folla%a@ teoading $o dils¢rimination, .

15, How Hhat promotion ordexs of Sterographers Gde IL
heve bsen iseued and X hove boen leofit out which hae resul ted
in injustice to me and perse discriminatory.

{Contd .., B)



() 10 is alee inforned that re-option to PA Cadre
Las Deoon aalled for Irom the individual, he being

- A petitionsr in On No 478/92 £iled at CaT
i o |

flyderakad,

PEeS——

Y
i With recard to promotions grainted to certain other
Wm&,u;individuals(LDCSJ‘taking the initjial date of appt in
Central Command vill be dealt w

ith separately as per the
directions of E-in-C's Branch, ' )

"
»

‘J.-a

- The individual may please be
"end, ' ‘

! L
informed suitably ‘at your

he S

o~
. St aew
I ER—_r— AL AT ! .
" e T e A o AL =
ot - - f -

! .
e - g
(.’ Py
: o :{’ﬂ—b\ (/
(' Ram Kala )} :
EE f
502 (Pers ) : ,
for Chief Engineer :
‘Copy Lo s- ' ' P - ‘ \ s
| .
e b { T 3 -{7 2 Vg Tane, ’
i?ﬁinﬁiﬁafﬁjiﬁéif ¢ Branch - It 1is requested that this HQ
DHY po - Aoarhers letter No 150101/4/Stenc-111/
Mew Delhie11 0011 ) HISC/44 /ETB(ReDPC) At 18 Feb 97
) TR . - under which individual's earlier
! application was forwarded to-
. . gether with our comments nmay
pleaze ke referred toe. A copy . .
' of "individual's present represei-
Lation dt 07 Feb 97 is enclosed far
. dnformation, S '
a } : »
. - N “ %
e It is requested that an early ¢
decisiBn in the matter may pleasec ;'
Le conveyed as the individual RS
expreszed in para 2 of his A i
\ application to approach Court of =
‘ « Lawe * {
Encls Application dt 07 reb 27 o ?i
f b 2
] I W
: g
\ b
; ' . ;i“
’I ;‘ i".".,l_
_ =
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: Annexure '15<
Tele Mil : 602708 - Mukhya Abhiyanta " _ :
~ . ) , Dakshin Kaman . . o
S ‘i~ Chief Engineer C ,'i
¢ o : H(Q Southern /‘Command ¥
* ; ' Punc-411001 o

150401 /4 /Steno~111/Misc/ \ %/ElB(R-DPc) , Mar 97 _ !
. Ay AT ]
' R g ‘
Chiel Engineer
Hyderabad
sccunderabad-3

’y X .

f;al - :
g

C ]]'l‘LNBl’ ‘CASE: IMPLEMEILITATION OF FOUR GRADE

57T RU(.'U‘U_. 10 [HESS5=- MES-=-4318349 SHRI IC JOY, S TENQ GDE-TI1]

1. Reterence yuur office letter No.100430/uLeno/29/EIB(P)
: dated UB Feb 97. ;

-‘—“—*“25-' The case in respect of bhrl PC Joy has’ already been
taken up with E-in-C's Branch for their clarification/decision,. J..
However, the following clarifications aré~furnished for, the _ ‘
informatioir 0f the individual with reference, to his repreSentati
at 07 Feb 97 received vide your lettcr under rpicrence z—; j

ot
, .

(a) The individual was appointed initially in Central

Command, ~~He-was_posted to tepure Station as per his

' turn in that Command. b’ completion- of-tenure, he
was to ke posted to one of +his choice stations in that
Command, In guch a case: Lhere will' not be .any change

in his seniority. - --

() He wvas ;SLted to CE(FY) Hyderabad as # he had Voluntered,
for the sames This is ‘a posting ordered by E-in-C's
Branch to adjust deficiencies in CE(FY)Hyderabad
aiter obtaining Vdblunteers., Evidently.this noixx
is not an @n-block move as stated by the‘individual.

(<) The individual has 1niLially exercised hlg option
for' " Clerical Cadre", iIf he retainSthe same option -
there will not be any changgﬁn ‘the seniority since
seniority for further promotion to 0/$ Gde-II is
centrally controlled by £-in-C's Branch,

vl

g

v ey e g ey
. . ot

a {d) Since the individual has exercised his re=option to .
PA Cadre and the promotjon to Steno III to Steno II ]
( Earlier knownh as PA)} is controlled locally by e
,respective Commands, theé sendority has to be reckoned ?
"fram the date on which hé physically reported in a i
different Command{ in .this case from Central Command to C
Southern Command) as per CRRO 73/73 read with CPRO 11/75L

I
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>

—
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by Ea ke

s 2 )
heve come as Yoluntedr, CPR6 73/73 read with CPRO 1/75
deals with compassionate ground pcsting/surplus posting and
not foxr woiuntesrs, The officess vho Were dealing this subjeot
eariier have allowed the prorotion of these individurle aftex
going through the sules on the subject and &o detlre it os
“wrong" at this £tige 15 mot Justificd end direstiy attack
the intogriiy of the officers, -

3 It & not underntood as to wiy CE SC ir not considoxring

ibitc o5 on on-block move., CE (P} Itarsi moved to Secundorabad
along wWith volunteor mtaff, full Lurniture itoms, T&P including
vohicles and started functioning wef 10 Deoe 82 in & hircd Gecn.

. X have been wede Pt wef 1 Jpr 81 by CB SC besed on ¢ho
Coxmbrpd Seniority which means my original Geniority wes taken
into consideration vwhile fixing Cosmend sSeniority. Further
immediatoly on my arrival here CB SC published Command
Benioxrity 1list of stomogrophers 08 on 29 4pr 85 where ny
seniority haes been correctly shown af Srl No 33 and even in
the 1ist published in Jun 96 my name hes been shown correctly
at Sl To. | .

5. & have taken up the Gafe of senfority with CESC on

26 Nov 96 and 8%ill no final decielon hap been comsunicated
to me, In the moantime CE SC hew asked my re=-option. Sinco
my Senicority was undex correspondencs, L gave & ocondi tionel
cption, Novw tha¢ I have not boon promoted Lim the just
conclnded DFC, evonthough my juniors have beon celected for
the podt of Gde I, tho option hcs beoome involid. WYhen my
original seniority is counted for premotiorn to Gde I, I shall
Zive my re-sptiom &zain. ' '

6. Senfority 1is¢ wos circulsted on 30,1i1.96 whercas my
conditional re-option was given oh 10.%1,97. Thorefore the
contention of Chief Enginser Cemmard that 'since the tndividual
has exercised his-recoption the scniority has to be reckoned
from the date of arrival in this Command® 45 not correct,

7+ The Hon'ble CAT Hyderabad bench in hie judgerent dated
649,94 on OA No 478/92 had directed the Deptt to cxtend the
benefit of OM dated 6.1.77 to =1l the 10 applicanits within

3 wonthos, The judgement did mot mention about any option to
be teken from tho npplicants, DMy case has not been considered
even after ~ lapse of 2% years,

8. Siry, I om sexving in this Deptt since last 20 years vwithout

a singlo promotion and you can weil imagine my condition when
my junioxs have been given two promotion at @ time, ZXn view
of above, I roquest your honour to5. kindly conglder tho case
objectively, fairly and justly and intimetoe your decision at
tho carliecst, v

"

Thanking vou Sir,

You7aithfullyg .
Securrlerabed ' J—@—‘——‘
JA_ mar 97 , -{PC Jo¥)
Mvance copy tod-
Buin=Cts Branch « since tho metter requires immodiate
Army Heedguarters attention of your honour, Gn advanse

DliQ PO Hew Delbi=-11 Copy endoreed, -
i
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Annexure 16

* AY
From
HES/ 431 840
PC JOY, Bteno '
¢/0 CE (¥y) Hyderabad
Sacuvnderabed
To

Enginecer~in~Chieffs Branch
Armiy Headquarte e
DiQ PO New Delhi -~ 110 011 '

(Through Proper Channej )

CONTIZPT CASE $ INFLEMENTATION OF - FOUR GRADE STRUCTURE
IN MLS o . -

Respected Sirv,

I wonld 1ike to invite your kind atteantion teo CB SC
Pune lotter No, 150101/h/smgmmIII/mse/aB/Em(R.npc) dated
3 Har 97, From this lotter'is olear .that CB SC is making
my case as "surplus/deficiency® on the basis of the eubject
mentioned on the Posting ordor of B=in«C ‘s - Branch, 7This is
not correct, There was no Surplus at Itarsi, This fact
can be verified from the records availsble at CE CC Lucknow
office/Ewin-C's Branch, Theo subject in the poeting order
has been typed inedvertently which £5 very clear from
CE (P) Itarsi lotter No.11030/BP/85/E1 dated 21 Sep §2
(copy enciosed), Had there been surpius, CE {P) Ltarei
Would not heve modified the Bubject, Furthor in case of
Surplus tho surplus staff 8hiould have been posted $o another
tonure Station to complete tho . balance tenure. No one from
Itarsi was €ent to another temure Btation ob account of
80 called 'surplus', X have moved to Secundexabad in the
interast of otrte after giving up my elnim of choice Stn
posting, I wos also not told that I will forge my seniority,
E wooeakse By thon I had &lready completsd 3% months at
that etn end after compl sting cnothor 2 months X could have
gone to my chofce 2¢n. The Deptt had asked for willingness

- of individuals for posting to Secunderabad and by glving

wy Willingnese I have kopt in view the interest of Btate,

CE 8C had been prometing such individuals right from 1983
uptili recently, In these 13 yoars ot lecsk 4 sots of
officers must have looked s«fter the portfoiic end all hove
agreed to the viows of tholr predecessors, HNow a1l of o
sudden a different procedure 4is being adopted ih my case for
tho reasons beat lmown te Command office, It 48 therefore
evident that CE SC office is deliberately donying Justice

to me for mo fanlt of mine,

L

2. E=in~C%z offico very of ton onlls volunteers from a1l

over India to £ill up tho vacancies elsewhero, Does 1t meon
that this is’ on occount of surplus, XIn this csso also
volunteors wero askod from All over India to £ill up the
vecancios at CE (P) Fy Hyderabad ard 1ts subordinate offices,
In response to this o large number of staff wore posted to
thie Command &c Volunteors and many of these epeople have
becn promoted Subsequently to next higher gdo aftosn al lowing
their original ccntoritys. In CE SO offico 1tsclf one Gda IIX
Steno who heve come to this Command as volunteor has hween
promoted to Gde IX ' ip the neapr past, Therefore it is very

¢loar that CPRO 73/73 im not opplibable to indiviauels who

- {Contd .., 2)

IR,



C 84/~ xnx
. (D Vadivelu)

ER/SO 2 (Fers)
for Chief Engineer .
" Copy Lo:- ?
Wik Call
nio - ¥¥x . XX HILHK
i ; g
i

Tele 23 : ,I ‘."..'I-}eadq:uar_jt-:ér_s.” SRS
?}u1Chiefﬂnngineerﬁﬁ250jgct

S UV TITARS T (MPY e
: I N TS O
LL030/18i8/85/51 . 21 Sep B2 .
CWE ) Iy ido 1 Itarsi
G IS {Fy No 1
u!uo corE dtarsd

P , o c, -
; AUTER- COMHMAND POSTINGS /TRANSFERS ¢ SUBORD INATES f . f
bo  Roference CE CC Lucknow letter No 901300/1B/20/E1c(X)
daied 21 Aug 2. .- S . I
S ¢
2, The undermentioned individuals have been permanently S

posted to the formations noted againat each:..

.—.-.—--......-—---—.—-—'--H—---------......-..,——-—-_—-

ﬂg' Hame & Lesignation From . to Remarks
1 MES/431849 Shri PC Joy, CWR (P) Fy CUE(P) To bo relie-i""
L Steno ) ‘ ) Py ved by 15.10,
T : liyderabad 82 ' h
2. HHG/A2D02) Shyd ‘ :
BC Lovra, Choy ~do- ~do-  ~do- 30.9.82"
3o MES/WYaA ! - N
Shri Govindprasad, P
Safaiwala - ... . GE(P) Fy No¥ CEB(P) Fy -do- 15.10.f
; liyderabad
4 MES/NYa Shri : g
onuw Singh, Chow BSO CPS  CuWB (P) Py -do 30.¢.82 .
Hyderabad

Lap :
3. “hief Enyineer desires that hecessary movement order be
issued as per dale gilven above with copy to E~in-C'a Branch,

CE CC Lucknow' ¢x 8¢ Pune, CUA Bangalaore and ACDA\Secunderabad’?5 e

3 agcordingly.

Aurtlys- BinC's branch Army HG letter No 79549/Medak/
: B1C(1) dated 11 Aug B2 and CE €C Lucknow .
No 201300/18/20/51C(I)}.dated 21 hug 82,

- a-

————t

- -

A .
P S P —
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Annexure 17 .

<) '
S Aﬁ\fv“\’/(

Py AL S PRIGRYITY

(09 4, .
E' e o Mikhya Abhiyanta
e . Dakshin Kaman

! Chief (Bngineer -

i HO souther Command
.. Puno-411001

150101/4/3tgno-xxx/nxsc/t%{}g[m;sgnoppc)\v' o hpr 97
.|..-:' .

Engilneer-in-Chief's Branch{ EIQ )
Army Headquarters
Kaghmir House

DHQ PO . :
Kaw Dolhi--110011 Ty .
. CONYEMPT CASEY IMPLEMENTATION OF FOUR GRADE
SIRUCTURE OF i GTENOGRAPHERYS T MRS=COULTING OF
SEDIORITY ON REPOPTING TO THIS COMUAIL 3 1.0M
CELTRAL COMMAND ¥ MES=431849 SHUL B¢ J0¥s STENO GDE=LTT
OF CE{FYJHYD SLCONDERABAD «
10 ’ '{\af\'ﬂr@ncos L

N -

(a) This HQ letter Lo 156101 /4/5tenowiIT/Mise/44 /BIB(R-DPC )
' dated 18 Feb 97,

' -~ l“
L <

\ .
' PR

’ !

{h) This HO letter ko 150301 /4 /Stenc~I11/M1inc/eB/EIB{R-DPC )
dated 03 lar'97 addsressed to CE{FY) HYD Jecunderabad
with & copy to you alongwith representation dated
07 I'eb 97,

(¢} This HO letter No 150101/4/Stano-III/Miac/67/EIB(R-DPGJ
dated 27 Mar 97V '

2+ The above named individual has sukmittad again anothar
ropresentation dated 17 Apr 97{faceived urkler CE. (FY) HYD . )
Bocunderabad letter-ilo 100430/dteno/47/EIB(P) Gated 19 Apr 97.)
The same is forwarded herewith sinco it 4s addregsed to your HQ.

)

3. It is roquested that {ie decisicn may pleaze bhe communicated
at the earliest, : '

( Rem ¥ala )}
' .
o 50 2 { Poys )
~ for Chief Lrngineer
Copy to i~ ‘ ,\
gg;ef gggiggéérgﬁzasHYD =1, Reforence your office lotter No
Sardar Patel Moad 100430/3tanc/47/E1B(P) at 19 Apr 974

Secunderabad ~500003

~=30000 2.  Tha-decision on the above reprosoie
tations will b2 communicated to you '
- on recaipts : Lo

H

—————

ETC

= A
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aAnnexure 18

Froms

PC JOY

C/0 CE (Factory)

Parade Grounds, SP Rozd ‘
S cunderabad=500 003(1!?) '

To

\ -
Engineer-in-Chief‘s Branch (F1C) (Through Proper Chenpgl)
Army Headquarter ot

DHQ PO ' '

New Delhi = 110 Ott

SONTEMPT CASK 3 INPLEMENTATION OF FOUR GRADF STRUCTURES
OF STUEGGRAPHERS IN MES . COUNTING OF SENIORITY ON
REPORTING TO THIS COMMAND FROM CENTR /L COMM !
¥1S/ 43 84g SHRY_PC_JOY, STENO GDE ITX

Sir,

¢

1, Reference ]

(1) My represcntation dated 18 Jan 97 forwarded to your
HQ vide CE SC Pune letter No. .150101/4/8teno IIT/MISC/
44/E1B(R-DPC) dated 18 Fab 97

(41) My Reprosentation Gated 7 Fab 97 forwarded to your
HQ vide CE SC Pune letter No. 150101/4/Steno LIYI/Misc/
48/E1B{R-DPC) aated 3 Mar 97,

(111) My Represontation dated 27 Fob 97 forwarded to

Ck SC Pune vide CE (Fy) Hyderabad jetter No, 100430/ Steno/
4o/F1B(P) dated 3 Mar 97

(iv) My representation dated 12 Mar 97 forvarded to your
HQ vide CE SC Pune jetter No, 150101/4/Steno XII/MXSC/67/
E1B(R~DPC) dated 27 Mar 97,

(v) My representation dated 17 &pr 97 forwarded to your
HQ vide CL SC Pune lettor No. 150101/4/Steno IIX/MISC/
87/E1B(R~-DPC) dated 306 dpr 97

(vi) CE SC Pune letter Mo, 150101/&/8£eno-III/MISC/Io7/
E1B(R~DPC) dated 18 Jun 97

(vi1) CE 8C Pune letter Mo. 150101/4/ Steno~III/MISC/ 108/
E1B(R-DPC) datod 26 Jun 97,

2, It is unfortunate that I have s+i1l not rocoived any reply
from your office even after a lapso of 6 months, .

3. Your, goodself is, therefore, nnc'e again requested to looi
into the matter and give Justice by allowing my oeriginal
seniority fox promotion to Steno Gde ir,

Thanking you Sir,

Yours Qai thfully, -
AT pe I

'Y 5 : (¥¢ Jov)
- VU1 1997 ‘ ' Stenp Gde IIX

PR
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH .
AT HYDERABAD |

0.A,No,1418/97 Date of Order : 28,10,97

BETWEEN 3
P.C.Joy | «« Applicant. ‘
ARD

The Union of India represented by:

1., The Secretary to Govt, of Indis,
Ministry of Defence, New Delhi,

2, The Engineer-in-Chief,
Army Headquarters, Kashmir House,
DPHQ PO New Delhi,

3., Chief Engineer,
Southem Bommand,
Pune,

. v !

4, Chief Engineer (Fy)Hyderabad
Opp sParade Ground,

Sardar Patel Road,

Secunderabad. .« Respordents,
Counsel for' the Applicant oo Mr,K.S.,R.Anjaneyulu
‘Counsel for the Respondents . Mr,V.Rajeswara Rao
CORAM:

HON *BLE SHRI R ,RANGARAJAN : MEMBER (ADMN,)
HONJ'BLE SHRI B.S. JAI PARAMESHWAR : MEMBER (JUDL,)
ORDER
X As per Hon'ble Shri B.S,Jai Parameshwar, Member(J) )(

- e e

Mr . D.Subrahmanyam, fer Mr,K.S,R.Anjaneyulu, learned
counsel for the applicant and Mr.V.Rajeswara Rao, learned

standing counsel for the respondents,

2. The applicant was initially appointed as Stenographer

on 23.7.68. It is stated that he worked at Allahabad thereafter

posted at Secunderabad in the office of CE (Fy) Hyderabad. He has fpem,

—

working: at Secunderabad since 1982, He was posted at Port Blair

% »
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L] 2 LI 4

for 2 years during the period 1994-96 and thereafter posted
back to Secunderabad where he is presently-working.. He Submiés;
that he along with other similarly situated Stenographers filed
0.§.N§.478/92 before this Tribunal for extending the benefit of
judgement in OA,539/90 dated 9,9.21 of C?A.T. Ernaku;am Bench:ig
upgrading the post Bf Stenographers attachéd to Officers drawiﬁg'
the pay in the pay scale of 1500-2000 and above (ére—revised) as
on 6.1.77 in the office of Respondent No.4 and to consider thé
applicants along with other eligible Stenographers for promotion
to upgraded post in terms of 0.M.No.1/8/72;Estt(D); dated 6,1.77

with all consequential benefits,

3. It is submittedjthst OA,478/92 was disposed of with a Girectil

to the respordents to extend the benefit of the judgement in GA;lﬁi

of Jaipur Berch and in case the applicants are aggrieved by the
decision taken by the reS§ondeﬁtS in the matter they shall be

free to file a fresﬁ OA, The case of the applicant is that his
Seniority in thé grade III Stenographers wés counted only from

1982 instead of 1968,
[

4, The respondents by the letter dated 18,12,96 clarified
that DPC for promotion from Stepographer Grade-III to Steno II

Lol :
i1t be conducted at Command level, As such the seniority of

StenosIGrade-III who exercised re-optilon for PA cadre will reckon !

from the date of reporting to this Command only in terms of CPRO

73/73 read with CPRO 11/75. They further stated that the case is

being referred to E in C's Branch for further clarification in
view of the points brought out in the representation. Decision

of E-in-C's Branch if conveyed to fix the senidrity other than.

.the seniority mentioned in para-3 will be communicated on receipt.

%

_ﬁv

.
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5. The applicant submitted a representation dated 12,2,97
(A=16) and submitted a reminder on 18.7.97.‘ and the same was
forwarded to Engineer in Chief's Branch bﬁ letter dated 4.8,97
for taking a decision giving clarificatioh of the gepresentation.

of the applicant dated 12.3,97,

6. Since the representation of the appliceint dated 12,3.97
~is still b.nc]_er consideration by the Engineer in Chief, we di'réét
the respondents to take a decision on the representation within

two months from the date of receipt of a copy of this oxder,

7 With the above direction the OA is diSposed' of at the

———{B.S. JAL PARAMESHWAR ) ( R.RANGARAJAN )
Menmber (Judl,) ' Member (Admn, )

m (0 q? N ‘
/ Dated ; 28th October,. 1997

(Dictated in Open Court)

admission stage itself, No costs,

)

———
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0A,1418/97
copy to:~
1. The secretary to Govt, of India, Minis ry of Cefnece,
New Delhi. ' .
2. The Engineer-in-Chief, Army Headquar#ers, ¥ashmir House,
DHQ PO, New Delhi.
3. The chief Fngineer, southern Command, Pune.
4, The Chief Engineer(Fy) Hyderabad, Opp:Parade Goound,
sardar patel Road, Secunderabad. ‘
5. One copy to Mr, K.SeR.Anjaneyulu, Advocate, CAT., Hyda
6. One copy to Mr. V,Rajeswara Rao, Addl.CGéC., CAT., Hyd.
7. One copy to BsSJP M(J), CAT., Hyd. |
8. One copy to D.Re(n), CAT., Hyd.
9, One dupbicate copye.

‘srr
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A [N THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD
M.A.NO.76/98 in 0.A,NO.1418/97
Betueen: | | | Dt. of Orders: 26.2.98,

1. The Secretary to Govt, of India, Min,of Defencs, New Delhi,

2. The Engineer in Chief, Army Head Quarters,Kashmlr House,
-~ DHQ PC., New Delhi, : .

3. Chief Englneer, Southern Command, Punes !

4, Chiaf Engineer(fY), Hyderabad, Gpp.Pardde Grounds,
Sardar Patel Road, Secundeaabad. : s

...Applicants/ﬂespondents.
And

P.C.Joy
«+osRespondent/Applicant,
4 , -

. |
Counsel for the Applicants :. Mro.V.Rajeswara Rao

Counsel for the Respondents : Mr.K.S.R.Anjaneyulu
1
CORAM: ' |

THE HON'BLE SHRI R.RANGARAJAN ¢ MEMBER (A)
THE HON'BLE SHRI B.S5.3JAI PARAMESHWAR : MEMBER' (J)
THE TRIBUNAL MADE THE FOLLOWING ORDER:

. ‘ .
Sri Rajeswara Rao for the applicants in'the M.A. Sri K.S.R.

‘Anjangyulu for the respondents{applicant in tha O.A.)
Time is granted upto 9.4,1998, M.A, is qrderad accordingly.

A
DEPUTY REGISTRAR
J

To

1« The Secretary to Govt,of India, Min.of Defenué,Neu Delhi.

2. The Engineer in Chief, Army Head @uarters, Kashmlr House,

\ DHQ PO, New Delhi,
3. Chisf Engineer, Southern Command, Pune.

4. Chief Englneer(FY), Hyderabad, Opp. Paradg Gruunds,
Sardar Patel Road, Secunderabad.

5. One copy to Mr,V.Rajeswara Rao,Advocate,CAT, Hydarauad
6. One copy to Mr.K.5.R.Anjaneyulu,Addl.CGSC,CAY, Hyderabad,
7. One duplicate copy. g j

YLER
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IN THE CENTRAL ADMINISTRAT IVE TRiBUNAL HYDERABAD BENCH HYDER&BAD
\ : : |

M.A. NO.134/98 in 0.A.N0.1418/97 o |

Between: : Dt. of Order:; 26.2.98 |

p.C3Joy | | -

.-.F\Dplica ntn | [

And . , . . [

1. The Secretary to Govt: of India, Min.of Defence, Neu Delhi,

2, The Enginger in Cﬁief, Army Head fQuarters, Kashmir House,

~ DHQ PO, New Delhi. L L - |
3. Chief Engineser, Southern Command, Pune. ‘

Parade Ground, : |

4, Chigf Engineer(FY), Hyderabad, Opp.
sardar Patsl Road, Secunderabad. oo -

.+ sRespondents, ‘ [

Counsel for the Applicant 3 Mr.Ke.S.ReANjaneyulu

L

Counsel for the Respondents Mr.V.Ra jeswara Rao _

CORAM: . . S ‘ L |
ﬁaaxdxﬁxixKxixRx&ﬂjannxuimxﬁakahnx&nﬂiixankxandxﬁxix&x&&jmsm&xaxﬂaﬂ

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A) * | »

THE HON'GLE SHRI B.S.JAI PARAMESHUAR & NMEMBER (3) {

THE TRIBUNAL MADE THE FOLLOJING ORDER: |

o ‘ f

Heard Sri K.S.ReéAnjaneyulu for the applicant and Sri Rajeswaral

Rag for the respordents., The M.A, is filed for gxpediting the disposai

of the representation of the applicént taking into account the decisib
of the Mulbai Bench of the Tribunal in 0.A.No.344/97 dated 20,10.97

(Annexure~-II to the M.A,). It is not becessary at’ this gtage to consid

any SE%%BT? j qament which
maygrepresenghs?as to the

implement the orders, as the time fixed has already basen alapsed, on
‘or before 9.4.1998 teking into consideration the e ntentions raised {

Authorities. Houwever the respondents shall{

in the representation dated 12.3.1997.
M.A,is ordered accordingly. r

pve—

DEPUTY REGISTRAR |

has been passed -subsequently. The applicant

er




ALl

..2.0

Copy to:
1. The Secretary to Govt. of India, Min.of Defence, New Delhi.
2. The Engineer in Chief, Army Head Quarters, Kashmit House,

3., Chisf Engineer, Scuthern Command, Pune.

4, Chief Epgineer(FY), Hyderabad, Opp.Parade Ground,
Sardar atel Road, Secunderabad. '

5. DOne copy to Mr.K.S.R.Anjaneyulu, Advoczte,CAT ,Hyderabad,
6., One copy to Mr.V.Rajeswara Rao,Addl.CGSE,CAT,Hyderabad,

B. One duplicate copy.
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0 CEVTRAL ADMINISTRATIVE TRIEUNAL : HYDERABAD BENCH : HYDERABAD

MANO ¢ (b OF 1998 l
. i ’
04 NO 3 1418 OF 1997 '

1,  The Union of India rep by - o
The Secretary to Govt of India, - .

Ministry of Defence, New Delhi | |

i .

The Engineer—ir\-(}hief _ : 7 .
Army Heedquar ters, Kashmir house o 5 |
DHQ PO New Delhi ° i S ' |

3e Chief Engineer o :
Southern Command ° y l

Fune : _ B ,
| |

4, Chief Engineer (Fy) Hyderpbad L
Opps Parade Grounds : |

2.9.

Bardar Fatel Roed | \ \ |
Secunder zb ad vees  PLICHNTS/ |

- - . REPONDEITS |

AND |

p.C. JOY L vees  RESPOWDENTS /
' PPLIC AT |

FOR the ressons stated in the accompanying affid avit
i

[ .

pe pleased to grant extention of time for a period of S{Threl'e)
months from 10=1e1998 to 9498 to comply the orders of thls "
_ Hon'ble Tribunal in 0A Nos: 1418 of 1997. |
' l

v |

COUNG A FOR PE.PITI_OEER/ ll

-

the zpplicangs hereby prey that this Hon'ble Tribunal may

. Hyderabad " ; Respondemfss |
| |

Date 4 Z) Jan 98 :




i

. represented by itx oeclb@i'al‘YhI

- ‘ginceredy stater"oh oath as follows 3= |

CENTRAL ADMINISTRATIVE TRIBUT\TAL HYDERABAD BENCH HYD ERABAD

MANG s 1 b OF 1998 '

’ IV

0A WO s 1418 OF 1997 . | ' )
The Union of Indis, ‘
Mintstry of Defence, WEW DEL
The Engineer-in.Chief,
army Headquar tets R
K ashmir House, DHQ PO WB4 DELEL
The Chief Engineer
douthern Command
Pune - 411 001
The Chief Engineer {Fy)

Hyderabad , Opp:s Parede Grounds
Secunder abed = 5000 03 Applicants/
Respondetbs
AND ‘ ,
P,Ce JOY Respondent/
' APpllcant

AFFIDAVEIT I;‘ILLD BY THE &ELIC @Tf!:ﬁﬁm@GﬂDﬁN T N0, 4

1 GOL PRI, P 4L 'SINGH 3/0 LT COL KART AR SINGH ged abou’cl
47 ‘years, working as Addl Chief Ergineer in the Office of the I'

Chief ‘Bng ineer‘ (Fy) Hyderzbad do hereby solemnly offirm and

Le I am working as Addl Ghief Englneer in the. 0ffice of th‘

the hpplicant/ﬂespondent Yo 4 herein, as such am well acquain
with the facts of the case. T om £iling this affidavit on bela '

of Applicants/Respondents and I m anthorised o file the samm

. !
2, It is respectfully submitted that the OA was filed sed
o direction to extend the benefit of the Judgement dt 9-9.199

!

in OA No.530 of 1990 on the file of CAT, Barnskuleam smd ‘@

t

AT TESTOR : " DEp T
S ACus At ‘ P P Singh, ..
so“%_( Adm) Col
For CE Hyderakad Zohe A4d] CE (Wks)

Secund: bud For Chief guyijeda .
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and to consider the Respondent/fpplicant slongwith other eligible

stenogr aphers for prométion to upgrade posts'ir& terms of OM Wo 1/

: . ‘ ) - o~ ’
8/72- Bstt(D) dated 6-1=1977., The OA was disposed off vyorder -
dated 2B=1041997 directing the Dept to tske a decision on the

representation dated 12-3-1997 within = period of two months from

the date of sapy receipt of copy of the order, .The Engineer in Chip

New Delhi has to -take final decision on the répresentation of the
applicant, Copy of the order was received by the Respondent on _
9~11-1997. Soon af ter receipt of the order, the Dept<i has initiate
u“steps td jeomplywith the d:.rections of this Hon'ble Tribunal and t
41 jluc gl jrésponaent hasisent 211 - the ‘required paapgzrs. to the Headquart:
. However due to the. administrative reasons, the Dept could not '

toke ;o décision within the period stipulated by.q the Hon'ble

, Pribunsl,

Hence, it is prayed that the Hon! hle_?_Tribunal may kindly

grant extension of tme for = period of 3(three) months from
1001-1998 0 9=4-1998 to comply the orders dt 28-10.97 of this
Hon'ble Tribunsl in OA No,1418 of 1997, |

Solemnly sworned and signed DEp
his nsme on this day of 22xs l(’.‘of Singh -
J anuory 1998 before me Addl CE (Wks)

For Chief Engincar
- BERQA]E ME:

«%éifj:j
c. ATTESTOR -
B, AL/
pa
B8 e
For CE Hyderabad Zong
fecunderabad,

bl

1=}

rsy
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[REWE S

for 2 years cduring the period 1994-56 énd thereaiter pooted
back to Securdcrebad where he is prescntly working., He submits
that hc along with otlw r similarly situated Ltenographerxs f£iled
0,A.N0,478/92 before this Tribupal for extending the benefit of
judgement in OA,539/90 dated 9,.9,21 of CUA,.T, Ernakulam Bench-ég
uongrading the post éf ﬁtenographérs attached to Officers dreving
Lot Loy in the oy Scale of 1LCU-2000 and avove: (pro-revicen) as
on 6,1,77 in the of fice of hpsLondené tNo,4 and to consiicr the

applicents along with other eligible wtenogranhers for promotion
to u.craded post in terms of C.M.Ho,1/8/72-Estt (D), cdated 6,1.77

with sll cunscqguential boncfits,

3. It is subuittuiﬂfx Ui, 478/02 vas disposed of with a dircction
to the res;ondente to extend the benefit of the juwyement in OA.123/93f¢iu
of Jéipzur 2ench and in cede the applicants are eagyrieved by the
Gecision teken by the resPOnieﬁts in'the matter thcy shall be

frec to f1ile & {frech Ch, Tht CaSG.Oi the apelicent i% that his

seniority in the grade 111 Stenographsérs was counted oniy {from

1982 instead of 190E,

T
v

4, The respondents by the letter dated 18,12,96 clerificd
that DT forx promotion {from uteboérapher Grade-111 to uteno I1
41t be confucted at Comngnd level, As such the seniority of
stenosilrade-111 vho excrcised re~option for PA cadre will reckon
from the cdate of reporting to thiS Command only in termc of CPRO
73/73 read with CPRO 11/75. They further stated thet the case is *
\ .
being referred to £ in C's dranchffo} further clarification in
view of the points brought ocut iﬁlth& rcpéesentation. LDecision

of E-in-C's Brench if conveyeG to fix the seniority other tnan

the seniority mentioned in para-3 will be communicated on recei;t.

———




I PHE CENTRAL ALEINISTRATIVE TR IBWIAL : HYDERABAD BEKCH

K HYDELABAD

C.h.l0,1418/97 Date of Onder : 28,10,.97

BETWELIY:
P.C.Joy . - .. Applicant,
Al

The Union of InGia represented by:

1, The Secrctary to Covi, of India, ’&‘o"" ARAL 4"55%
fdnistry of Lefence, Hew Delhi, A Q@*@
) L o . & g, nh
2, Toe knglincer-in-Cnied, e /s 3
Ariay heangueilt 1s, katnmir House,. SRR 7 =
LG PC Mew Lielhi. 429, Gy 2
"‘:\‘3‘ %”hr 0 340
J. Chicd knginceer, 0 ! 1'4““\,:’/
southein Bomneni, \ i Mt =
Puns.,
4, C.iud eupineer (By )Hyderaned
Oppsberads ground,
wa1dar Patrl hoad,
weeundcrasal, eo Pestondeonte,
<ounscl for the Applicont oo NMr .ol Jhnjiiine
Councel for tue LT pondents oo PL,V.l ajcsuere

.
[}
|
!

HOU " 2has I8 11 LLAISALATAL ¢ Rinisth, (Abrsl,)

RO 'S ie Ol T B.u . JAL PRAM.HGAL, 3 FLMIER {(JUDL.)

- - e -

vulu

Rao

X As o ouion 'uwle wari B.o.Jal Paramcshwar, Member (J) ) (

MroL.oublahmenyanm, dor bz, K.el.l.Anjaneyulu, leormed
counsel for tnc &.slicant and Mr,V,hajesvara Kao, learncd

Stancing counsel for the res. ondents,

2. i epoplicent <ar initially aprointed as wtenograother
on 23,7.68. It i stated that he worked at Allahabad thorea
posted at wecunderadal in the office of CE (Fy) livdercbacs

verking at secundersbsd since 1ep2, " He wes

>

fter

He has beew '

posted at Port Blair

.2

-

- ———

o ———

.



5. The applicent submitted a rebreSeptat_ion dated 12.3,67
(A-16) and submitted a reminder on 18,7.97, and the same was
Ior-uard.ed to-Engineer in Chief's Bra'x"xch by letter dated 4,8,97
for taking a decision giving clarification of i:h_e aie‘presentation

of the applicant dated 12.3;97.

1
6, Since, the represcntation of the applicant cdated 12,3,97
158 still under consideration by the Engineer in Chief, we dircct

the resoonfents to teke a decision on the representation within

e N ]
two months from the datc of receipt of a copy of this order,
—_
7 ~ith the ancve direction the Ok is disposed of at Lhe

asmission stage itself, o custs,

m ni
CERTIFIED TO RB T80 &G

I.’\' “W’\‘/
il
- { ma .
COURT OFFIQHR
18 quisia® atﬂm-m L
Central Adminisirative Trik
pexTers z1a<td
HYDERABAD naﬁgﬂ
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CENTRAL ADMINISTRLTIVE TRIASU NAL
- HYDERBAD BENCH: HYDERABAD,

..JA"‘

~ | . M.A.No. | -
M.A.76/9l8 in OoAth’lB/g?. O - .r?| 6 _af Of11998 - ;“,
- Ld -— - - - - - L] - - - - ‘
Do Lw |
26-2-1998 | S e - }
Oadae N, :
~ o ¥ [Lis ) 105,
aEhe applicants-in
‘neyobu for the respondents . . ﬁ\iﬂfk
by ¢
(applicant in the C.A.) . \('f.f:- (e g
Time is granted upto ) in (N .
9-4-1998, M.A., is ordered L ‘a7 B
accordingly. - ' ’1‘&“*'-/45 _ ”
' | _ S ~
i . w
BHBSJP HRERN .
M(J) M(n) |
888. — Vx (L|/{,\/\va\ c o
ZEBL/ | T
- |
|
] -
i
mr.___|
COJﬁB‘E’fEk Tié\*gpﬁfﬁﬂafgr "\\%\\\

Mr. \[ “‘fd«h’mm \(\E fo ¥,

Fio, AJDL . STALD TNG COUNSEL FOR C.G.RLYS,

- - A(__




IN THE CENTRAL ADMINISTRATIVE TRIBUNAL::HYDERABAD BENCH AT
HYLERABAD .,
M.2,No: \?5\\ of 1998
in

0.A,No: 1418 of 1997

Betweens:

PC Joy Son of Late I Chacko

aged 52 years, working as Stenograrher,
Gde III, in the office of Chief Engineer
(FY) Hyderabad Sardar Patel Road,
Secunderabad. , .. Applicant.

and
Union of India represented by:

1. The Secretary to Government of India4
Ministry of Defence, New Delhi. |

2, The Engineer-in-Chief, Army
Head Quarters, Kashmir House,
DHQ PO New Delhi 110 0ll.

3., Chief Engineer, Southern Command,
Pune 411 001

4, Chief Engineer (Fy) Hyderabad,
Opp: Parade Ground, Sardar Patel
Road, Secunderabad 500 003, Co .. Respondents.

APPLICATTION UNDER RULE 24 OF CENTRAL ADMINISTRATIVE TRIBUNAL

PROCEDURE RULES, 1987

For the reasons stated in the accompanying affidavit,
it is prayed that this Honourable Tribunal may be pleased to

direct the respondents to comply with the order of Honourable

Tribunal in O.A.No: 1418 of 1997 .dated 28.10.1997 taking
into consideration of Mumbai Tribunal Judgment dated 20.10.l§97
to secure the ends of justice and to pass such other order

or orders as deemed fit and proper in the circumstances of
: 1

*

the case,

COUNSEL FOR THE APPLIGANT.

o =



APPLICATION UNDER RULE 24 OF CAT PROCEDURE RULES 1987

M.A, Ne Y23W  of 1998 W 0R &y ,Nl‘&‘)‘{‘}

gl,,“Detéila_nf,ﬂocumants o ~__Annexure pPage Nos
o relied upon . Number
1, Affidavit . - 1 to 4

2, Hon'ble CAT Hyderabad: Bench ,
Order dt 28,10,97 on QA ‘ 1. 5 to 6
No. 1418/97

3, Hon'ble CAT Mumbai Bench : \
Order dt 20 Oct 97 om 2 - 7 te 8
0A No 344/97 " o -

4, Engineer-in=Chief's Branch
New Delhi letter No, 79548/

I Medak/E1C(1) dated 11 Aug 82 3 9
: 5 CWE (P) Fy No 1 Hyderabad )
Secunderabad Part 1I Order ,

No. 8 dated 22,11.82 . 4 © 10

FOR USE IN TRIBUNAL OFF ICE

DATE OF FILING

REGN NO

' §IGNATURE OF REGISTRAR

) --=_"‘.:-'-—=_"‘::—_,
SIGNATURE OF APPLICANT

COUNSEL FOR APPLICAN




' Between

M e Ae NO \B\,\T/98
IN | o
0A NO 1418 %@ﬂ[?@i’r]ﬁ;?}?
IN THE CENTRAL ADN INISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

'APPLICATION UNDER RULE 2k OF CAT PROCEDURE RULES 1987

PC JOY

S5/0 Late I Chacko aged _

52 vears working as Stenographer Gde 111

in' the office of Chief Engineer (¥Fy) Hyderabad
Sardar Patel Road, Secunderabad=-500 003 ess dpplicant

AND
The Union of India represented by

1, The Secretary to Govt of India
Ministry of Defencey, New Delhi

2, The Engineer-in~Chief
Army Headquarters, Kashmir House
DHQ PO New Delhi = 110 011

3. Chief Engineer
Southern Command
Pune - 411 01

4, Chief Engineer (Fy) Hyderabad
Opp Parade Ground '
Sardar Patel Road

Secunderebad~500 003 : eeo Respondents

‘dddress for service of Noticess-
Shri KSR Anjaneyulu, Ba LLB
Shri D Subralmanyam
Advocates
1~1=365/4 Jawaharnagar
Bakaram
Hyderabad = 500 020

AFFIDAVIT

i,‘PC Joy, S/0 Late I Chacko aged about 52‘years vworking as '
St.ehographer Gde III in thé office of Chief Engineer (Fy)
Hyderabad, Sardar Patel Road, Secunderabad=~500 003 do hereby
sOiemnly affirm and state as unders -

I am the applicant in this M4, I am alsc the applicant in

the main O& and I am well acquinted with the facts of the case,

|
I have filed main OA contending that my Seniority in Steno

Gde 1III is to be counted from 23 Jul 68 i.e, the date of my

ini tial appointment in the Gle and not from the date I was

v:.:—-—:—'""k

g/ Qm; veee 2




- following directionss=

disposal of representation has elapsed, I am not favoured with

-
T

transferred and reported at Hyderabad for the reasons that my
transfer from ltarsi to Hyderabad wes done in the interest of
State and similar cases have been considered in the past, There
cannot be any discrimination and I cannot be denied with the
benefit of sService in the same Gde for the purpose of seniority.
Based on the above I should also be given promotion from the
date my juniors were promoted, I submitted a representation

dated 9 Dec 96 (Annexure 2 of main application),

Hon'ble Tribunal by order dated 28,10,97 (dnnexure A1)

disposed off the OA at the admission stage itself with the

"The applicant submitted a representation dated 12,3,97
(416) and sutmitted a reminder on 18,7.97 and the same was
forvarded to Engineer;in—Chief's Branch by letter dated
L,8,97 for taking a decision giving clarification of the

representation of the applicant dated 12.3,97%,

“Since the representation of the applicant dated 12,3,97 is
still under consideration by the Engineer-in-Chief we,
direct the respondents to take a decision on the represen-
tation within two months from the date of receipt of a

copy of this order,"

The time stipulated for the disposal of the representation
is 2 months, .The judgement was despatched from this Hon'ble

Tribunal on 5,11.97., I submit that 2 months stipulated for

any reply.

I submit that in the meanwhile I have come across the
Judgement given by CAT Mumbai Bench in identi®l case on CA No
344/97 dated 20 Oct 97 (Annexure A2) wherein it was held by
the Bench vide para 5 of the Judgement that if the transfer is

in the interest of Public or State then the tranpsferee is

Q;jﬁma Y s 3/
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entitled to add seniority in thé erstwhile Command when he is
posted to a new Command,

I also submit that my tranéfer from CWE (P) Itarsi to CWE
(P) Fy No. 1 Hyderabed i.e. From Central Command to Southern
Command as per E~in-C's Branch letter No, 79549/Medak/E1C(1)
dated 11 dug 82 (dnnexure 43) and also CWE (P} Fy Noil, Hyderabad
Part IL Order No. 8 dated 22 Nov 82 (Sheet No. 1) (Annexure Al)
was in the interest of State as clearly Stated in the said
orders, My neme is at Srl No. 4 of E-in-C's Branch letter

(Annexure A3) and at the bottom of the said letter it is clearly

stated that the postings of the individuale (Serial Mo 1 to 25) will.

be at the expense of the State, It was also mentioned in Part II

Order issued by CWE (P) Fy No. 1 Hyderabad thet my posting is in

the interest of State,

I submit that my representation dated 9 Dec 96 and of

subsequent dates have not been considered and replied by the

Respondents while my juniors sare already pfomoted. I, therefore,

submit that the Respondents may be directed to comply with the

orders of Hon'ble Tribunal taking into eonsideration of Mumbai
Tribunal Judgement dated 20,10,97 (Annexure 4A2) and give me

sepiority from the date of wy initial appointment as Gde 111 in

" the Central Command and alsSo give me promotion from the date my

juniors were promoted as prayed for in the maln OA and to pass

such other order or orders as deemed fit and pProper in the

-

circums tances of the case,

_Solemnly affirmed and — e ——

signed before me this (Deponent})
_£1E; day of Februarxy

Faravaesw =i

Yo
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for 2 years during the pericd 1994-96 end thefeaiter posted ° "Qi:’
pback to secunderabad where he is presently working. He submits‘ R
that he along with other similarly situated wtenographers filed
O,A.No, 478/92 before tnis Tribunal for extendlng the benefit of
judgenent in OA, 539/90 dateo 9,9,21 of C:A T, Ernakulam Bench 4;
u?grading the'postAof wstenographers attached to Of ficers drevwing.
the pay in the 8y scale of 1500-20C0 and above (pre-revised) as

on 6,1,77 in the oificc ol hcsbondent Mo,4 and to c0nsﬁﬁcr‘the
applicents along with other eligible wtenographers {or promotion

to upgraded post in texms of 0.M.No,1/8/72-Estt (D), cated 6.1.77

with sll consequential pencfits,

3. It is subuittedﬂft 0&.475/92 was disposed of with a ¢lirectio
to the resgondents to extend the renefit of the jusgement in 04,123
of Jeipur Zench and in céte the appliCants are eggrieved by the
decision tchan by the ICS)ODULFtu in the matter thcy rhall be

free Lo ille a {resh 0ia, The case of the applicent 15 that his
seniority in the grade Ill S5tenographers wWas counted only irom

1982 instead of 1966,

4, The respondents by the letter dated 18,12, 96 clarificd
that LDPC for prOmotiOn from Stepographer Grade-I11I1 to &teno II

(I '

will De conoucted at Commnc level, As such the seniority of
stenos.itrade-111 who exercised ;e—OptiOn for PA cadre will recckon
from the date of reporting to tﬁla Commend only in terms of CPrO
73/73 read. with CPRO 11/75. The; further stated thct the case is
being referred to L in C's Branch for further clarification in
view of the points prought out in the rc sresentation., Decision
of L-in~C's Branch if conveyed to fix the senniority other than

the seniority mentioned in para-3 will be comminicateé on receipt




. . . (Annaxure 'A1)

; . { ' )
\ ™ I THE CENTRAL ALISINISTRATIVE TRIBUNAL : HYDERABAD BENCH

A HYLELASHD

O.A.li0,1418,/97 ! ) Datc of Orier : 28,10,9
BETWEEN 3 : , '
P.C.Joy ‘ .o Abplicant.
Al

1) ’ '
The Union of India re¢presented by- ' _4f7-WTure

1, The secretary to Govt, of Inaia,
Hinistry of Laience, Rev Delhi, -

2, Tne Lngln0er-1n—cn1c£,

Army licadquerters, Kachmir House, _ . L
DHW PC New Lelhd, - % Sigy “,.\_\--:.‘-"f-

3. Chicf{ kngincer, ;
oouthein Qormmand, w
Pune, ' ' -

RE

4, Cnief knginecer (Fy }Hyderavad R
Oppsbarade Grourxl, I .
~3idar katcl koed, ., .
Lecunderabad, .+ Responients, L

<ounsel for the Applicant ' oo MILK,D0,Anjaneyulu ?f?f'}

ST AN

Coun9el-for‘thc hee POHQEDtS e Fr.V.lajesware RKao R

2
Lyl nbi: :
- )

HOH '3 LS bIRI R RAKBmJ'?.lnudﬁ (AN, ) ;

. i

HON 'Ble ST B.Y, Jhl PAAMIGHGAL 3 MiMIER (JUDL,) i

-

OLDE

A As per ojon'ble unri B,o.Jai Param.shwar, lVember (J) ) (

ht.b.bub;ahmanyam, lor Fr.,K.w.bh.4njaneyulu, leamed
counsel for tnc ayplicant end Mr,V.Rdjesvara hso, learned

Standing counsel for the res.ondents,

2. ihe applicent was initially aprointed as Stenogropher
on 23,7,68., It is stated that he worksd at Allahabad thoreafter
posted at decunderabad inthe office of CE (Fy) llyderabacd. He hos beam

—

working at Secunderabad since 1982, ° He was posted at Port Blair




5, 1The apnlicant submitted a rcpreSentation dated 12.2,.57
(A-16) and submitted a reminder on 18.,7.97, and thc same was
forwarded to Engineer in Chief's Branch by letter datec 4.8,97

for taking a decision giving clarification of the Hepresentation

of the applicant dated 12,3.97.

6, Sincc the representation of the applicant dated 12;3.97
is still under consideration by the Engineer in Chlef, ve dlrtct
the ras,onbents to tezke a decision on the representation within

two months from the datc of receipt of a copy of this order.

7. with the awove dircction thé OA is diswsed of at the

admission stage itself. No costs,

%ﬁutnnﬁﬁraﬁmnzhnﬂ
Central Ahmmsunne Tt .

AeyTaT 4““”5
e
{YDERABAD BBNCEH
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2, The applicant has apnroached thlu Tr;buwal \
on the 8pprehension of threatened reuerSLOﬁ from tha

post of Stenographer Grade L to 5tenographcr _Srace 11]

.
.1.

The apprehensxon is bd*pd 2n shou cause notjcc issueo
LR LA

by the raspcndants dated 16 2 199? uhere the a2pplicant

‘has bean called upon to shou cause as to why he shoulg

"of this applxcatxan are.as follaus

: ground, then @ transferev uill take

“to the Central Command but hls‘qenzorlty has- t

‘that the action taken by then is fy

not be reverted tg the poqt oF Stenographer Grace 117,

‘F"',,- . )

3. Feu facts uhxch are nacessary For con:1derat10ﬁ

The appllcant

'_'al. e . .

vas inxtlally appointed as 5tenographer Grada 111 on
22,6.1974,

It appears SUDSBQUently in 1983 he Camsg VT

caa

to be transferred to Soufhern Command xn tha Samg

Capacity as 5tanographer Grade III Dubsequently, ' i

the applicant .Came to be promoted as SthungDnar

»

Grade I1 in 1994, -Nou, thu respondents vant to revert ; .f

the applicant to tne orlginal Grade 1394 on the ground

that his Seniority should be counfad not Fron the datsg

of his inltzal appolntment as Stenagraphar Grade 111 . e

o be
counted from the gate he reported in thc Southern

Conmmand. ' | o _

4, o The respondents have Flled @ reply stat;ng
ll} Justlflcd
Theit Case is uhenever » fran"fer is dune to adjust

Surplus staff or the transfer ic on compassionate

f senlorlt) from
the date he {s postec in ney unit ang ot from the-

date of his initial appeintment,
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Annexuse A3

BEFURE THE CENTRAL AUMINISThATIVL TRIBUNKL
MUMBAT BLHCH, fMurigal

0a.NJ. 344/97 . Cum e .

fioncday this the 20th day gf'octgger,]ggz'
- '.:th_- 1 PEEER DU ",

CORAM: Hon'ble Shri 3usti‘a_R.G.baidyanatha,Uice Chairman
Hon'ble Shri N.H.ﬁglhggkar,'qubern(ﬁ)

v itom

S Krishnankubty Pillaf & ft-7w 370t
5tenographer Grade-11," ‘
Off scc of Chief Engineer,

C e

Sguthern Command, ‘Fune.” o
K/at Uofence Accounts Resi.lstate,
Lull anagar, Pune. . . o -

N S

8y Advocate Shri S.P.Saxens, A " eee

v/S. - ‘ t
1. The Union of India through

The Secrctary,Ministry of Dafenco,
OHd PO, Heu Delhi. et .

Applicant

7. Enginear-in-chief,

Army Head Juariers,.
Kashmir House, -,
DHy PO, Neuw Delhi.

3, Chief Enginser,
Southern Commanc, . .

Pune. , ;
. .

3y ndvocate Shri K,K.Shetty ... Hkespondents
chl“J‘C.

0ROCLEH

(Pers Shri Justice” fiiG.Vaidyanatha,VvC)

S This i6 an application under Section 19 of

the A}J.Rct. Respondents have filod reply. 2ince
|
ithe pqﬂnt involved is very short, the application i3
/|'3
{aken for final hoarinyg on the cunsent of bolh the

countizis.

@
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Lommand,  Once it lSPhGld, then trere is no gifficulty

Lhat the applicant ‘s rromotion was an

-
]

r*

e bacis ¢of

ueniority angd cannot ce revolted on thao baosis Or‘lrougﬂuﬁ
: . : 47 amen fg VRt
shoy causte notice dated 14,2,1597 sbxh, Aoty

L

g. In the result, the annlicatsion is alloued,

The impugned action of the Tespundents fer reverting

CEis

applicant from Grade 111 to Grade 1II on the b

'Apugned letter dated 14.2.1997 is'hcreby quashed

E3pondents shall not tazaue any action for the

version of the applicant for the Teasons mentiocned

in the Shou. causg notice dated 14.2.1937., . 1n the

Circumstances of the cass, tnere will be no orgers

a5 to ccsts,

CGed f e <o
(N.R.KOLHATKHR)
MEMBER (A )

|
(E.G.UAIDYAHATHn)
VICE CHAIF.An

ml‘j . Ccr{::."‘ T s CO‘;‘?

o, ':JJ'-}JUI")
et S
Loyt S;fj/

< .r-:"’j’b Iy,

i¥

CC.J. -
[P b

—————



S. It is cormon ground that if the transfer

ls on compassionate grdﬁnd; then the official is not
entitled to take the benefit of earliﬁr service in
the nev unit, It is al§9_§§pugh§,out‘that if the
transfer i{s in the iﬁtefesy of public or State, then

the transferee is entitled to add saninrity in the
- a

erstuhile comnand when he is postud to/neu command,

6. The applicant has produced the order of
transfer vhich is at Exh,'A-1', The transfer orders s
dated 3,2,1983 clearly states that ths applicant is
Ttransferred permaneatly from Lucknou io Hyderaotad in
thé‘{nterost of State, Even the learned counsel foi
thc‘gespondants produced the service registor uhich

/

alsd clearly records that the trensfar was in the -~ - O

¥
inLerest of State, fhcrafore,.uv can safely hold '
that thu applicant_uas transferrced in the interest

of State. The Seniofity HulcﬁLIuoucvd by the respondants
at Evh, 'Rt clearly says that only in case of transfer
on tompassionate ground, a transfueree is not entitled fo
efii the erstuhile service for the purpoce of Soniorfty,
8ut in the case of transrer in the interest of Stoate,
thon transferec is entitled to clain seniority fros the

cate of initial appointment,

JUNE

7. Since in this case, thte materials on record
clearly shou that the aspplicant wae transferrec in the
interest of Statc, his seniority ujill have tc be countod

rrom the date of his initizl apiointment in the Central
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. 12, MES{ 40'7?3 78 Central Southern i
Shri Sudama Peon Connad command i
Prasad , cr: () CE(P) (Fy) !
: Itarsi Hyderabad N
13, MES/420014 Chowlkidar -0 ~40- . é
shri p3 NMath : Iﬂ ’
; 14. MES/420021 h | _ :f;
shri Bimal Chand -do- . —dom- ~Jdo=- S
, Bora ' . 1
3
; 15, MES/NYA | §
é Shri Munnu Singh —-G0= =d0= wdO= R
: . . | s
' i6, MES/420251 Safalwala -do- ~G O 3

Shri Chotey Lal

T
=

e

17. MES/NYA : .

, ghri Govind -  —do- —Go= . =do=" E
Prasad. é
18.  MES/420073 MT Driver , o fl
‘ shri Fapinder Gde 1l erale Tl = O ) Covh
singh M
19, MES/420061 : .
Shri Rajendra ~GO= ~do= ~do=- _ IEM
runar ) ' o ‘i
P 20. MES/224333 MT DRiver  =-do- ~do- 5
f Shri Man Singh Gde 1 ; :
- 21, MES/406071 _ ‘.
Shri RC Sinde GO A Qe =do- ‘ :

22, 1SES/158296

shrl Hanaraj MT Driver ~do= =0
Singh Gde 1II
i 23, 1E5/408928 F o,
: shrl Ram Prasdd ~GOm =G0=- ~dde < W &
: ' .. 1 ey o

24. (MES/320043 & 3
: shri Vinod Kumar Q0w =0 ~ 0= )
! . Choudhary :
o 25. MES/420206 Mali ~do- —do- ! m’
’ shri 8.T. pakhre ‘
f (Twenty five only ) %‘
: 3. The posting of the individuals (Serial No 1 to 25 above) will .

be at the expense of the State. ! i%

4. Move of the individuals will be carried out in direct correspondence|
betwesn the Commands/formations concerneds ' ‘ ‘

853/ X
(KR Kakar) ‘
col {(Coord) y
Copy to Fremukh Bnaineer E'T;:.*
_ CE, Southemn Command - for information
‘&} Puha _
i Chief Engineer (P} -~ for information with reference to his lette
ltarsi B ' mentioned in para 2 above. Further list of

volunteeys, if any, chould be forwarded thre
Chief miginesr, Csntral Command, Lucknowe ’

[}
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..."“ . ' ) . - : 'h} l:’-'l‘ .. . L i At .
Y Telephone 371309 ' , . Tm SENA HIKHYMJAYI *-m U

.

Pramukh Bugineer Shakxhal
ARMY HEADQUARTERS , - :
Enginesr.in-Chief ‘s Branch
DHQ PO NEW DELHI 110011 '

79549/Medak/EL1C(1) ‘ |7 11 AUG 82
Chief Bnginger : - - e
Central Command- oo T
Lucknow . A .

. - . ' -. ' ' '{. o

INT IMMAND POSTINGS S OF SUBORDIN e
1, feference this Hg letter No 79549/246&&1VEJ.C(1) dated’ " S
22 Jul 82, . ] \
. N TR )

2e CE {P) Itarsi vide his letter No. 11030/34?/5/31(: (1) dated

8 aug 82 hasg forwarded a list of the individuals who are volunteer
for posting to CE () Factory, Hyderabad at the expense of the
8tate. accordingly, approval 1s hereby accorded to the inter-
canmand posting of the following individuals fram CE (P) Itarsi to
CE (P) Factory, Hyderabadsw

-

_ SL]MES Ro, and name X Desig- L 1o ost. 1
No X of the individual X nationX Fram X To I Remarks
Fu 2 L 3 1T 3 X 5 X 6
1, MES/411013 Supdt Central  Southern

Shri CK ayyappan B/R II Qommand  Comman :
CE (F) CE(P) (Fy)
Itarsi Hyderabad

2, MES/415258

Shri mRdhakrishnan «do- =d0= ~G0=-
Nair
3. MES/415087
Shri Mathew Baby ~do- ~q0- ~do=
J 4. wzs/a31849 Steno-
shri P.C. Joy grapher wC0~ =G0

6. MES/435012 .
Shri E Gopinathan -do- =30= =G0

6. MES/407005
Shri R Gopinathan
Rair =G0=- =dOu O

7. MES/400169

Shri PK achuthan LDC ~d0- =0
Nalr
8. MES/420028 ) —Gom ~dOm ;

Choa
Shri € Trivikraman : R

g, IES/224198

Shri C Mohanan -A0- wdO= s fe ¥
Hair ‘
106. MES/405179
ghri TR Kunju- -do- =d0- ~do=-
Kunjukutty )
11, MES/409829 puftry - —Go- o

Shrl X Krishnan

' J’ﬁ .

-

Y o J\ I, I

“,h.h_.-h...

P |

.
A,

F
T, Sy

e

N .\



N ij%wj_w
A 0#/9/9/?7‘/

a

f//>/47-‘ | .'

S HA O ijﬂ"‘;’f“’
EWLWVC”“K""’

M{ og- 160 ‘?71/”‘&/6{’?[?7

o adet &
Mb!w\ e T [ J/
W“‘“ﬁmw w(

s M@J@% Sl

(b[”ﬁq
N Uu\
Won ode ST
dww N
LA ‘SW

Lo Lt
G“M ;oeé
9 (b'

n?q' LM

Lm0 Hf’f o W@L\WMQU&W)

WWMWM BN 7

7% |

dc«cLG't 3“4‘”““50”{“%!8@7

. *’a.:e Jwl-TE
o o W S G e

WLM Cates 0 4 fort”
»wk O ot

'”,;‘um *"\” Wf»:zr Q‘*’“L’
1 s O’”*pv

r""r"r\m

| o (B W’“"?‘ elph”
,ﬂ»-w L"rﬁc? AVC-
M’iﬁ’w i Y VE

FoR  DIRECTIONS

) Su Ihe Condrad MMN&M
 Poaowaal— \’\/Mﬁ Viasieh

o W
ToRE [sTeEd WITH

L P Gk
A




Unit. s CWE (P) Fy Yo 1 -

* Locsation

f‘ . "Abhhbexure A4
’ ¢
; ‘ -E?uICi(
. . ) - - /
PARLJLOMMZR 7 - :
' coT v Qeriai'ﬂb .8 .

Y

Hyderabad :
: ﬁecunderabad

- — - - Ll -— -

ALast Part 11 order Yo 7

Dated 22 Tov. B2
aheet Mo. 1 -7 -

-—-—c——————.—-—

d1- o Category/ Date TN
No - MEs'To Name - Grade wef - Casualby’
10T e a 4" & - 6 L
CRARLI i :
., BIT .-
R U RARLIL - )
} J (¢Bs Céntraliced)
S .

/ L L -
TREGTT. INCRNCE L
, :

1

»

<

|, 431849 “hrl pC -Joy .

Mo Ny

_RQCETﬂ&;Iﬁ, '

ateno *

1 ~
1

")

-

,_’m 1. L

1

ni-trihutien - S

1. CE ar Pune-1 - 4 Copies
. CE CC Lucknow- 2 copled
, CE (P) Fys= Hyderabad

" oum (p) Ty Ttarsl ' .
, O\ &C Pune R

, CDL «C Bangalpre:

- et -

Qpt .

T Joining time

PART III.. .

. L - e ;! \\ b

20 Yoy 27 Réporbel arrival ¢ .
(T . and TO2 on S
: pnctinq-frnm IR -
L {(p) FY Tharel In
cvor tne intereat of
. ntate.
. on Nov 821 .
trdatol na Tourney/

-

o1 Yov 2?2 br.ls
auniay- _
Unavailed nortion
of 9 1sys journey/-

© jolning pericl -
creditel to Barned

_Leave'accounpe'

;- B-in-C'e Br. AH4 wew Delhi
jetter "o, 79549 /Medak/E1C
(1) dt 11 Aug R? and 1iQ CEC

¢ Tucknow letter o, 901300/ -
. 718/90/E1C(1) 1t 21 Mug /7
and CE- (P) Ttarel "0

* pMp/R&/EL it 21 <cpt 82,

s -

L

P

1

: . t G
t gl 68 ke
‘jgé}ﬂQGUff € : ..

R -
DCUB, ™
CommanileT

Worke Fh-'.“,l‘s:l '

hroa Accounte office

S(COA «C) aec 'had

PTO'Folder/Perqnnal ™i1e/
s Pay/“H.C/dt eno . '

Engineer-in—Chiof’;-Brnnch ,
AHQ - Wew Delbl - (? Copie=)

e

11030/ -

N
o
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M.A.No.134/298 in 0.A.1418/97
MANo?cﬁ;/Stﬁtm O, kL8 k.

Heard sri K.S.R.Anjaneyulu for the
oo

'/u7swmf
applicant and -for the respondents,

The M.A., is filed for expediting

the disposal of the representation

of the applicant taking into account

the decision of the Mumbai Bench

of the Tribunal in 0.A.No.344/97

dated 20-10~1997 (Annexure II to

the M.A.). It is not necéssary

at this stage to consiger any

further judgment which has been 55

passed subﬁnapﬁntly. ‘ The applicant

HY represent case to the Authorities.

However, the respondents shall

implement the orders,as the time

fiked‘has already en elapsed,

on or before 9-4-1998 taking into
the dontdntions

consideration/raised in the

representation dated 12.3,1997,

L1

" M.A,, is ordered accordingly.

HBSJP = - HRRN

M(J) M(a)
8588.
ol

rh





